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¢ ~lastionris i ;'or 4 1 25.1.2007 {‘resent: The Hon’ble Shri K.V.Sachidanandan
L L 1? : s 0 ' Vice-Chairman,
Is fenoudt | T S ';" AV H Q :
b posinad ioe oA i ¥ : .
‘(:Qggq ‘({9’0’ P _ | The Applicant was promoted to
D'x’;uf'\’Q:F ........ " Stenograpber Gr.-II in the year 1995 and

;- 2000 and on both occasions was posted

. outside Guwahati but he could not join as

N " ) his father was suffering from. Cancer. In

oo . L - , « 2006, he ivas again promoted as such and
PeX e @(vz(a*a-\m R '
©

, posted at Guwahati itself. The Applicant

. 4

anne, ¥

(’194) k< . \ WA | joined as suc"h. By that time his juniors

- — - % have been promoted in supercession of the
. i ¢ P ¥ 2.
Wvees  Fpbransh L -

seniority of the Applicant. According to the

~ . N &
. @Qm\z/\@{—\?\v\ Ler ‘G/V\V*M‘S I - Applicant, he became eligible for the post

] of Stenographer Gr. I in the year 1995

. ' . . .
' , ‘ ! iteelf and as such, his seniority must be
, / : ‘ restored before his immediate judiors in

_ . the grade of Stenographer Gr. IL z
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ﬁeard szzr S. K. f(}o:wx‘s;vm:m learned

counsel for - tbe Apphcant Ms.U.Das,

learned AddL C (} S.C. for the Respondents

submitted that she t‘vould hk_s: to get

instruction in the matter.

' ﬂ:l{,e . :

involved in this case as to the seniority in

Conéiderizig larger  issue

Stendg;rapher Gz. I as ‘haid down in 'CPWD
|

Bfanual pomted out “by the Counsel for

the Apphcant I am of the view that the

OA. has to be admltted Admit. Is;sue .,.
.Nnotme to the Respondenfs Six weeks tzme

‘is granted to them - fé)z ﬁlmg of written

statement ,

£

Post the matter bn 01.03.2007. It is

L |
- » O A. will £i6t H8a bar on the Rﬂpondtmtq
T A 3 in. cens:dermg ﬁ;e representation ﬁ}ed by
‘ ZS)' 5 —o O theApphcant 7)@7 |
/\/‘@E’w ' KW o ~ 9__
' i W o wanlED
Coniu— N ' / S | Vce—Chaummz
| ° -, . Jbby SR TR
143,07, Counéevl‘_ for the -.fre's-poﬁd/e'piis wan =
' , Yy : ted to file fwrfitten sta;atv_amenta Let it
o 13 oF  be déne post the matter on 30,3.07.
: WMN\?} = m‘“ﬁ Interim order snall continueu ‘
-— oo |
P u/{’—&’ 5 e e 1
: 3'\ .—v) ember iVice---w:':k'xa.irmem
— % | - |
Juo | PO e m
/%ﬁ()q’ ‘s ; 30‘.3’0'7’@ counsekl £or i:he reclpondents wan..ed
9-! : t.J.ne to file weitten stétements Let it
O%’(/Q /*( CQL //5 /07 be dcne. post -the ma+tef on 4.5 07.
/uyk,u /}?/ Lo "Q‘Mf( Interim order shall con :mue« ‘
dvipeak='s ﬁ%MQ%W 3 | |
- “1m | Vice~Chairman
: Ut pM“‘L‘M | ( T
. : , |
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; made clear that pend:tng disposal of this
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4.5,07. Counsel for the,respondents Manteqd-
to file written shat%méh-ti'.." Let it be done.

post the matter on 9.5.07. ‘Interim order

shall continue. o L\{ .

Vice-Chairman
Im

9.5.07. '~ Reply is being filed by the ocounsel
"for the respondents. post the matter en .
1.6.07. Liberty is given to the applicant
to file rejoinder. Interim order shall

continues

. Vice~Chairman

1.6.200:7 Learned counsel for the Applicant
submitted that Ay?plicant has no rejoinder.
Since pleadings are complete post the case
after three weeks on 26.6.2007 and —
thereafter the matter will be posted for |
hearing.
Interim order shall continue till such

time. |
[/, -

Vice-Chairman

/bb/

26.6.2007 Let the case be posted on 16.7.07.

— e

Interim order will continue. :
Vice-Chairman

/pgl/
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' : 02.04.2008 ‘ Call this matter on 19% May, 2008 ’
R for bearing, Aﬁ;//ziéé ‘
| ." ésg) (M.R.Moh.anty)
. Member{A) Vice-Chairman
- im
a Uy
ﬁgxo vamdes wjx* |
o o 19.05.2008 Mr S.K.Goswami, learned counsel
W o ' for the Applicant is present. Nomne
v appears for  the Respondents

%\»\R:g :‘Q@_—.

Q\, YR ¥ C—@‘? NS %
A ey b W et s
ROM Shmardes &‘/ . ' | matter on 01.07.2008.

organization. In order to give one more

chance to the Respohdents call this

' Send copies of this order to the
MR LS :

Respondents in the address given in the

.0 ' 0O.A; so that they shall come ready for
OTDZM AL‘L Lg/o5) 08 . . ‘hearing on the date fixed. Mr G. Baishya,
/Smd .I—V ZD / Feeh'on ‘ a learned Sr. Standing counsel also takes ~~
ﬁ‘ﬂ’ W A’?) o ?C’BPWM notice of the neJ'(t date of hearing. |
g@%% posf | | | .7
D/No-352 14w 25 24 | (_ig
B R =
Pg
Wt‘m phas. ,VM 01.07.2008 Mr.$.K.Goswami, leamed counsel for the
\7M . Applicant is present. Mrs. M.Das, learned Addi. |
%/ . C.GS.C.is obsenf being sick. |
0" b0 % Call this matter on 02.07.2008.
(M.R.Mohanty)
Vice-Chairman
/ob/ |
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oo "Mrs M. Dac: learned ("mmqp]%a pearmg fnr

Bl‘:he Respondent Orgamqahon In s‘ourse nf

i a8 Vi
S l H: iuhearing of the matter, MrS.K. Goswami has
\ - expressed hls desxre to withdraw the
;\ ? { present apéli;‘émon in order|to appmach'
Recetred vy o)™ ¢ .. the Respondents to grant. relief to, the
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ermitted to do so.

Accordmgiy, ~this - case  ~stands
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH

Gl IWAHATI

/

- {(An application under Section 19 of Administrative Tribunal Act, 1985)

0.A No. \< of 2007
Shri Tapan Chowdhary,

.. Applicant

-Versus-

Union of IndIa & Ors.

Respondents

<O
}Jl
<
le
o0
(V8]

27.03.95

/ Superintendent Engineer,

LIST OF DATES & SYNOPSIS OF THE APPLICATION

:  Applicant was offered appointment as Stenographer(OG)

after Selection made by the Staff Selection Board and

petitioner . joined in the Service on
17.05.1983.(ANNEXURE - I).

Office order regarding promotion of the apolicant as
o il

Stenographer Gr.II and posting at Silchar.(ANNEXURE .

N)))

Applicant submitted representation to the Superintendent
Engineer, Co-ordination Circle(EZ) to consider his case
of posting for Assam Central Circle, Guwahati as
because petitioners father was suffering from Cancer. As
a result he was not in'a position to join at Silchar.

(ANN EXURE I

again filed a representation to the
Co-ordination Circle (EZ)
through proper channel to consider his case for posting at
Guwahati dﬁe to famxly problems. (ANN EXURE -V)

Applicant

28.04.00 : Apphcant was again promoted to the post of Stenographer
" Gr.-Il and posted at Tezpur.(ANNEXURE - VI)

25.01.00 :

Applicant filed representation through proper channel to
‘consider his case for posting at Guwahati due to problem

of his family. (ANNEXURE- VII)




20.04.00 :

28.12.99:

20.07.95

11.09.00

12.02.01

28.02.01

04.03.05 :

19.08.01 :

20.64.05:

17.10.06 :

g%

Applicant’s representati<\)11 for posting at Guwahati.
(ANNEXURE-VIII)

Office Memorandum regarding sanction post of GR.-I,
Gr.-II and Gr.-III Stenographers at different locatlons
(ANNEXURE-XI)

: Office Memorandum regarding direction not to utilize
lower grade workers in a hlgher post. (ANNEXURE -
XII)

: Order of posting of the applicant at ACC-I, Guwahati

against sanctioned post of Stenographer Gr.-l.

(ANNEXURE- XIII)

: Applicant representation statingA that he was allotted

response in a Gr.-[ post though he was a Gr. II
Stenographer.
(ANNEXURE - XIV)

. Applicant representation forwarded by Superintendent

Engineer for promotion to the Gr. II Stenographer.
(ANNEXURE — XVI)

Request for grant of Honorarium to the applicant for the
year 2003-2004 and 2004-2005 for working in Gr.-I post.

(ANNEXURE - XVIII)

Apphcant was granted Honoranum of Rs 1,500/-.
(ANNEXURE - XIX)

Applicant was granted Honorarium for working as a Gr.-I
Stenographer for the year 2004-2005 (ANNEXURE -
XX)

Office order of promotion of the applicant to the post of

/}r.-II Stenographer and posted at ACC -II, Guwahati.

17.11.06 :

21.11.06 :

21.12.06 :

(ANNEXURE - XXI)

Applicant’s representation through proper channel for

seniority in Gr-IL_Stenographer with consequential
benefit. (ANNE —XXII)

Applicant representation was forwarded..

Request for fixing seniority as stenographer Gr.-II was

rejected by this office order. (ANNEXURE — XXIII)




*»

PRAYERS

Under the facts and circumstances  stated
hereinabove, applicant begs to submit that the

g L aw:  =aode:-Lo R LS J R IR ol Lo
order by which - appiicani’s representation for

-seniority and consequential benefit is rejected is

I;ahln tn hao nnool'lpr" and antharity mav he A1
LAUIV W UV UAMIVG Qlig Uv U
~—

to fix the seniority with consequential benefit
above the juniors who were, promoted to the Post

of Gr -l Stenographer.

INTERIM ORDER PRAYED FOR

Pending disposal of the application your Lordship
may be graciously pleased to direct the authorities

not to promote the junior to the applicant to the

post of Gr.-I Stenographer who has joinéd earlier

from Gr.-III Post.

W
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH

GUWAHATI

(An application under Section 19 of Administrative Tribunal Aét, 1985)

Title of the case 0.A No. Ig . 0f 2007
Shri Tapan Chowdhary : Applicant
-Versus-
Union of India & Ors. - Respondents
INDEX
SL.No. | Annexure , Particulars Page No
01 - ' Application. - 1-12
02 - Verification . L1370
03 1 Copy of the- appomtment letter dated| 14-16
5.5.1983 |
04 II Copy of the promotion order dated| '17-19
' 27.03.1995
05 11 Letter of the Applicant dated 01.04.95. 20
06 v Copy of the promotion order dated| 21-23
16.09.1997. ' ‘
07 \Y% Letter of the Applicant dated 20.10.97 and its | 24 and 25
.| forwarding letter.
08 VI A copy of the promo‘uon order dated 26 and 27
" 128.04.2000. '
09 VII Letter of the Applicant dated 25.01.2000 28
' written before issuance of the promotlon
order dated 28.04.2000.
10 VII | Letter of the Applicant dated 20.04.2000| -~ 31
written before issuance of the promotion
order dated 28.04.2000. _
11 IX Letter of the Applicant dated 01.05. 2000 32
12 X The letter of the Executive Engineer, AAWD, 33
dated 01.05.2000. \
13 - XTI Copy of the Office Memorandum dated| 34-36
.1 28.12.1999. '
14 XII | Copy of the office memorandum dated 37
20.07.95.
15 X1 Order posting dated 11.09.2000. . 38 .
16 XIV Copy of the letter of the Applicant dated 39
12.02.2001. '
17 XV Copy of the letter of the Appllcant dated 40
20.06.2002.
18 XVI 41

Copy of the letter of the Superintendent

]
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Engineer dated 28.02.2001.

19 XVII | Copy of the letter of the Executive Engineer | 42 "
dated 20.08.2002. ) )
20 XVIII | Copy of the letter of the Executive Engineer 43
| dated 04.03.2005. |
21 XIX Office order dated 19.03.2001. 44
22 . XX Office order dated 20.04.2005. 45
23 XXI |A copy of the promotion order dated 46
17.10.2006. : \:
24 XXII | Letter of the Applicant dated 17.11.2006. 47-49 o
25 X1 Order of rejection i.e the impugned order 50 y
dated 21.12.06. .
- 4
Filed by }
b oo (e letin
Date: 24 o1, 0% - Advocate



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH;

GUWAHATI

Shri Tapan Chowdhary,

Stenographer Gr.II,
Assam Central Circle — 11,

Central Public Works Department, Guwabhati.

)

P

e+ «ee v ... Applicant

-Versus-

. Union of India

Through the Secretary,

Ministry of Urban Development,
Nirman Bhawan, New Delhi - 110011
The Directvr (;?encral of Works,
CPWD, Nirman Bhawan,

New Delhi- 110011,

. The Additional Director General (ER)

CPWD, Nizam Palace,

Kolkata ~ 700 020

The Superintending Engineer, Co-ordinati
CPWD, 2™ MSO Building, Nizam Palace, 17* Floor,
234/4, A.J.C Road, Kolkata -700 020

......... Respondents

. Details of Application against which the present Application is

made: | ‘
Applicant was offered appointment in the post of Stenographer .
grade (O.G) by letter dated 5/5/83, after selection made by the staff

T
fem
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selection and according to the offer of appointment petitioner

joined as stenographer (0.G.) on 17.5.83. Subsequently petitioner
was offered promotion to the post of stendgraphér grade II, in the
year 1995 and posted at SCC Silchar, against existing vacancy.

After getting the promotion order petitioner -has submitted

representation to accommodate him at Guwahati as because

petitioner father was suffering from cancer and there was non to

look after him at Guwahati as because father. of the petitioﬁer was

getting treatment at B.Barua cancer institute, after submission of

the representation authority has cancelled the promotion order and ‘

again posted at AAWD/ Guwahati without considering the
representation submitted by the petitioner. Finding no alternative
petitioner has joined in the place of posting. 'Subsequently
petitioner was again promoted to the post Stendgrapher Grade 11
by order dated 23/7/97 and posted at Cooch,bihar.' Then also

petitioner submitted representation stating that petitioner’s father

was suffering from cancer and other family problems and

requested to make posting at Guwahati. But authority in spite of

the representations did not consider his case. In the year 2000

petitioner was again promoted to the post of Steﬁographer G;ade II.

by office order dated 28/4/2000. This time also petitioner

submitted representation but authority has not considered his

_representation. After these repeated representation petitioner

earlier promotion order was cancelled and he was posted at ACC-I,
Guwahati against sanction post of Gr-I and from this date on

petitioner is working in the said post. In the yvear 2006, by Oﬁﬁcc

order dated'17/10/06 petitioner was again promoted to the post of °

Stenographer Grade-II and posted at Acc-ll, Guwahati. After
getting the promotion order petitioner has joined in the present
place of posting. That on 17/11/06, pctiti‘oncf submitted
representation to éccord seniority as Stenographer gréde IT above

the immediate juniors. But authority has rejected the prayer of the
petitioner by ORDER NO. 21(603)/SE(C)/ER/CDN-VI/2006/887
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dated 21.12.2006 issued by the Superintending Enginéer, Co-

ordination Circle (ER), CPWD, 2™ MSO Building, Nizam Palace,

17" Floor, 234/4, A.J.C Road, Kolkata 2700 020 — impugned and
Annexed as ANNEXURE — XXIII. |

2. Jurisdiction: , |
The Applicant declares that the ubject matter of the application

1s within the jurisdiction of the Tribunal. .

- 3. Limitation:

The Applicant submits that the application has been filed within

the limitation period as prescribed under Section 21 of the

Administrative Tribunal Act, 1985. .

4. Facts:

4.1. That the applicant is a citizen of India by birth and as a citizen

of India he is entitled to the right and privileges guaranteed by the
constitution of India and entitled to all legal, fundamental and
statutory rights and rules guaranteed by other acts and rules

4.2. That the Applicant begs to state that he Jomed as Stenographer
(OG) on 17" May, 1983 in the Assam Aviation Works Division
under Assam Central Circle, CPWD, Bamunimaidam, Guwahati.
He is still Workixllg under CPWD and all through these 23 years, his
serviccs were utilised by the department by conferring various
responsibilities to him.

A copy of the appointment letter dated 05.05.1983 is enclosed

herewith as Annexure — L

4.3. That it is humbly stated that in the year 1995, whlle the
Applicant was serving as Stenographer Gr. III under Assam
Aviation Works Division, CPWD, _Guwahati, he received his first

promotion order dated 27.03.95, whereby he was promoted to the

post of Stenographer Gr. II and his posting was made ét Silchar.

But the Applicant was not in a position to go to Silchar to accept

the promotion order as because he had some personal

~ responsibility towards his parents and his unmarried sisters, who

were residing at Dibrugarh. His father was suffering from lung

W&

Nepen Shncliony



cancer at time (as a resu
month of April, 1996) and was gettmg treatment at B.Barua Cancer

Institute, Guwahati, by staying with the Applicant and as a result

- petitioner was not in a position to move from Guwahah Moreover

he has to make frequent travels io Dibrugarh and though during
urgencies, these problems can be easily attended from Guwahati, it
is equally difficult to do so from Silchar due to lack of proper
communication facility. So, it can be seen that t_he Applicant’s
problems were of serious nature. The Applicant made a written
request to the Superintendent Engineer, Co-ordination Circle (ER)
vide letter dated 10.04.1995 to consider his posting order on
promotion at Guwahati, so 'Athaf he can perform his official
responsibility efficiently with his family problems. But his request
was not considered and as such he could not avail this opportunity.
However, this 1s evident from the order dated 27.03. 1995 that there
was a vacant post of Stenogrup'lel Gr.Il at Guwahati. But thhout
considering request of the Applicant for posting on promotion at

Guwahati, an employee from Agartala by the name of D. Roy

~ Barman was shifted to Gﬁwahati.

A copy of the promotion order dated 27.03.1995 and the letter
of the Applicant dated 01.04.95 are enclosed herewith as Annexure
-IT and Annexure — III respectively.

4.4. That it is humbly stated that the Applicant received another

promotion order dated 16.09.97 while he remained in the same
post of Stenographer Gr. — III under Assam Aviation Works
Division, CPWD, whereby he was promoted to the post of
Stenographer Gr. II again and his posting was made at Coochbehar
this time. But the Applicant’s father, who was suffering from lung

cancer, ultimately expired on April, 1996 and his widow mother

along with his unmarried sister were staying at his hometown at

Dibrugarh. Moreover, one of his unmarried sisters was staying
with him at Guwahati for 'study. It is quite natural that a person,

who could not avail his earlier promotion when he was posted at
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Silchar, would not be able to move to another placic like
Coochbehar under the a.bovemciitioned circumstances. And even if
he does so, it would not be feasible from pecuniary point of view
to maintain three establishment that is,-Coochbehar, Dibrugarh and
Guwahati with suéh a meager pay. Thus, the Applicant made a
written request to the Superintendent Engineer, Co-ordination
Circle (ER) vide letter dated 20.10.1997 to consider his posting

order on promotion at Guwahati as and when the new post of

Stenographer Gr. 1I is sanctioned. But his request was not granted

for second consecutive time and he was compelled to remain at the

 post of Stenographer Gr. IIL.

A copy of the pmmotton order dated 16.09.1997 and the
letter of the Applicant dated 20.10.97 are ‘enclosed herewith as
Annexure -1V and Annexure — V respectively.

That the Applicant received the third promotion order dated
04.200(\ u el‘\v e W r“ nranfnrl to tha nosf nfQ nnnnrapher

Vy \‘L.I.U U] 2 PLU Ll tiiw P L vUL UL\IILUs

. II and posted at Tezpur. The Applicant was himself suffering
from many diseases for which he was undergoing treatment and
these treatments were possible only . at Guwahati because of
availability of doctors and other medical facilities. Moreover, he
had to make frequent visits to his hometown at Dibrugarh as his
widow mother and unmarried sister was residing there. Further,
one of his unmarried sisters was staying with him at Guwahati,
whom the Applicantv' has to look after. For all these reasons, the
Applicant Kad) regularly submitted representation to the
Superintendent Engineer, Co-ordination Circle (ER) for a

promotion -order at Guwahati. Amidst all these, for the third

“consecutive time, he was ordered to accept the post at a place other

than Guwahati even though he had been requesting for a promotion

order at Guwahati. The reasons for his request were always

reasonable enough but the department never considered it and he

remained at the post of Stenographer Grade III even after 17 years

of praiseworthy services towards the department. The Executive

C,L%ﬂalwﬁf
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Engineer of his department also requested the Co-ordination
department vide letter dated 27.01.2000 to consider the Applicant’s

posting on promotion at Guwabhati.

enclosed herewith as Annexure-VI and the letters of the A Applicant

dated 25.01.2000 and

howuv AANS v . -

present promotion order and the letter dated 01.05.2000 are

enclosed herewith as Annexure-VII, Annexure-VIII and Annexure-

IX respectively. The letter of the Executive Engineer, AAWD,
dated 01.05.2000 is also enclosed herewith as

nexure — X
s L v;xv;v At siwiisw <

;u 5197, X 3 A T L W

4.6. That the Applicant s_ubmits that he had been holding the post of

the most senior Stenographer at Gr. III and as- such if there were
any vacancies at Guwahati, he has a right to claim posting at
Guwahati. But for some unknown reasons, the 'department
transferred the Applicant to Tezpur whereas employees who were
junior to the Applicant were promoted and allowed_\to retain the

vacant posts at: Guwahati. This is apparent from the

abovementioned promotion orders that Sri Praloy Kar and Shri S.K

Laskar, who were juniors to the Applicant, were promoted along

With the Applicant for the first time on 27.03.95 and second time

. on 16.09.1997 and they too had not availed the promotion on both

these occasions. But by the promotion order dated 28.04.2000,
both Sri Praloy Kar and Shri S.K Laskar were posted at Guwahati,

whereas the Applicant was posted outside Guwahati even though

he was senior to both of them. After the promotion order dated
28.04.2000, a post of Stenographer Gr. II was lying vacant at
Guwahati ‘and by a mala fide decision, the deparfment promoted

Smt Banani Chakraborty to that post by a separate order and

'théreby depriving the Applicant to avail his promotion. This

prejudice action of the department not only cost the Appiicant his

seniority but also demorahsed him by making him junior to such

person who were junior to the Applicant. Instead of rewarding a

person for his sincenity and efficiency in discharging the

04.2000 written before issuance of the
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responsibility, the department penalised the Applicant by denying
his bonafide rights before awarding the same to those employees

who were junior to the Applicant as Stenographer Gr.JIL

4.7. That it is humbly stated that the Applicant was compelled by

the department to work against the sanctioned post of Stenographer
Gr. I at Assam Aviation Works Division, CPWD from 28, 12.1999
to 02.10.2000 even though he was posted as .Stenograi)her Gr. IIL.

The Applicant was forced by the deépartment to work on the post of

Applicant was forced by the d st
higher responsibility and no change in his duties was made even
after his junior, Mr. S.K Laskar joined as Stenographer Gr. II at
Assam Aviation works Division. | ‘

A copy of the Office Memorandum dated 28.12.1999 is

enclosed herewith as Annexure — XI.

4 8. That the Applicant begs to submit that he was transferred to

Assam Central Circle — I, Guwabhati, vide order dated 11.09.2000,

- as Stenographer Gr. Il in the sanction post of Stenographer Gr. L

As per norms and as per office memorandum dated 20/07/95, a

junior cannot be transferred and posted in a higher rank but the

authority has utilized the service of the petitioner in the higher

grade i.e. grade-I post of Stenographer. As if the earlier prejudice
actions of the department were not sufficient, it further hardened
the duty of the Applicant by making him to work on a post of
much higher responsibility and that to without the benefit of any
promotion during his last 17 yéars of service. But as a dedicated,

responsible and obedient employee, the Applicant discharged his

duty in a devoted way to the best of his ability for almost six years'

from 03.10.2000 to 18.10.2006.

A copy of the office memorandum dated 20/07/95 and'
the order posting dated 11.09.2000 are ‘enclosed herewith as
Annexure — XII and XIII respectively. |

49. That the Applicant requested co-ordination unit of the.

department vide letter dated 12.02.2001 and dated 20.06.2002 to

post him at the vacant post of Stenographer Gr. 1II at Guwsahati
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Electrical Division No. 1. The request of the Apphcant was
supporfed by the Supenntendmg Engineer (v1de letter dated
28.02.01) and the Executive Engineer (v1de letter  dated
20.08.2002). But for reasons unknown, despite submission of

wwgracy  DLellallaalVi Wl

representation by the Applicant, the department had not bothered
to pay any heed to the requeet and the Applicant was compelled to

continue discharging duty on a post of higher responsibility. The

department thus continued with its non judicious action of posting

of lower category staff to the responsibility and duty of higher

category by aqergnmg 10hs which the Applic was not entitled to

10bs not
perform while the post of the entitled category -remamed vacant.

A copy of the letters of the Applicant dated 12.02. 2001
and dated 20.06.2002 are enclosed herewith as Annexure -XIV
and Annexure — XV respectively. And the copy of the letter of the
Superintendent Engineer dated 28.02.2001 and Executive Engineer
dated 20.08.2002 are enclosed herewith as Annexure - XVI and
Annexure — X VII respectively.

4.10. That the Applicant humbly submits that though he was at the

receiving end of a prejudiced decision of the department, yet he
continued to discharge his duty as an obedient and responsible
employee and eve(n the Executive Engineer, Assam Central Circle -
1, CPWD, Guwalrati, in his letter to The Chief/ Engineer (NEZ)
dated 04.03.05 recognised the merit of the Applicant which is
beyond the sphere of a Grade III Stenographer. The Executive
Engineer also requested in his letter for grant of Honerarium in
respect of the Applicarrt. The department too accepted this
recognition of merit by granting the honorarium vide order dated
19.03.2001 anri 20.04.2005. | ’

A }copy of the letter of the Executive Engineer dated
04.03.2005 and the order dated 19.03.2001 and 20.04.2005 are

'encloqed herewith as A_nnexure — XVIII, Annexure — XIX

Annexure — XX respectively.

Q}A
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© 4.11. That the Applicant submits that he had been ultimately again

promoted as Stenographer Gr. II vide order dated 17.10.2006 and
posted at Gﬁwahati and he had availed the promotion and joined
Assam Central Circle No. I, Gu'wahati. The Applicant became
eligible for the post of Stenographer Gr. II in the year 1995 when

~ he received the first promotion order but he could avail the

promotion order only in the year 2006 and as a result he lost his
seniority by almost 11 years. The Applicant was not only denied

seniority but all through these 11 years, the department exploited

. him by assigning responsibility of higher category. As such the

Applicant made a request vide letter dated 17.11.2006 to restore
‘his seniority as Stenographer Grade II before his immediate juniors
and for allocation of his entitle,d‘ promotion to the post of
’Stenographer Grade 1. But the department denied his request vide
impugned order dated 21.12.06. |

A copy of the promotion order dated 17.10.2006 and the

letter of the Applicant dated 17.11.2006 and order of rejection the
impugned letter dated 21.12.06 are enclosed. herewith as
Annexure-XXI, XXII, and Annexure —XXIII respectively

4.12. That the Applicant humbly states that during his last 23 years of

service, he had always tried to give his best to the department and |

his sincere and hard work had already been given recognition by

the depértment. However, the Applicant was not only denied his

entitled seniority but he was also exploited by forcing him to work

in a post of higher responsibility by the department inspite of
repeated fequest being made by the Applicant for posting him in
his entitled post and all through this period that post was lying
‘vacant at Guwahati. It must be mentioned here that as per

Government Circular/ Office. Memorandum, lower éraded staff

cannot be utilised to the upper graded post but the Applicant was
“compelled to do so by the department. As per CPWD Manual

regarding seniority on promotion, “The procedure of dotermining

of seniority on promeation to higher grades is explained in detail in

 _’4?’
oo by
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the Mlmstry of Home Affairs O. M No 9/11/55-RPS, dated
22.12.59. In general relatlve seniority of persons promoted to
‘Selection posts’ will be in the order in which thcy have been
recommended for such promotion by the Departmental Promotion
Commitiee; and for non-selection .................. posts seniotity of
persons considered fit for promotion at the same time shall be the
same as the relative seniority in the l(")wer grade from which th’e)oz
have been promoted. When 'a person is superseded by his junior
due-to his/ her being found unfit at a particular time but promoted
subéequcntly on being found fit, he/she will not count his/her
seniority in the higher grade above the junior who had supérseded
him/her.” Under the above facts, petitioner’s application for
seniority should be con51dered by the authority as because
petitioner was recommended for promotlon in the year 1995 and he
was not demed promotxon nor superseded by his j junior due to his
being found unfit at particular time. As such the petltloner is

 entitled to senibrity in Grade II posts above his immediate juniors.
who w_ete promoted to the Grade II posts on earlier occasions.

The impugned order dated 21.12.06, it is humbly submitted,
is therefore, not Iegallj} sustainable in the eye of law and liable to
be set aside and quashed and petitioner’s seniority in Grade II
posts should be restored with conséquential benefits.

4.13. That the fairness of the Administrative justice is not observed ,
by the r'cspctndént. )
4.14. That under the facts and circumstances mentioned above, the
: Applicant most humbly and fervently prays that Your Lordship
may be pleased to look into the matter svmpathetlcallv and also be
pleased to do justice to the Applicant by dec1sxon and order for his
grievances redressed by setting aside and quashlng the impugned
ordcr dated 21.12.06 and for this act of kindness, this humble

applicant shall remain ever grateful and be highly obliged.
© 4.15. That this petition has been filed bona fide and to secure ends of

Justice.

bty ¥
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5. Grounds for relief:

5.1. For that the said decision has been taken in violation of the

principles of natural justice by cryptrc non-spcakmg and arbitrary
order. o
52. For that the respnndents ' have acted arbitrarily without
~ examining the case of the Applicant on'its true perspective and
without‘considering his loss of 11 years of seniority and the fact
that the department had exploited him by assigning résponsibility
of higher category. | |

53. For that the .c.spondents ‘have violated Government

Circular/Office Memorandum by engaging lower category staff on

post of higher responsrbrhty/category

 5.4. For that the impugned order was unreasonable and .without
application of proper mind. o

5.5. For that authority has violated the provision CPWD Manual
regarding seniority on promotion.

5.6. For that authority has violated the established provision of law,

as well as violated fundamental right guaranteed by Article 14 and

16 of the Constitution of India
5 7. For that the action of the respondents stated in the impugned
order has invited “mlscamage of justice” and “unfair play” of

action.

5.8. For that there is no element of public interest in the impugned

order.

6. Details of remeds} exhausted:

‘The Applicant hlrmbly declares that he has .submitted

representation but it was denied by order dated 21.12.06. Failing to -

get his grievances redressed he has come to this Honorable
Tribunal for having justice which is efficacious and there remains

no other alternatives to get justice.

7. Matters not previously filed or pending with any other Court:
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The Applicant declares that he has not filed any other application
or case regarding the matter before any other Tribunal or Court and

no such case is pending in any Tribunal or Court.

8. Relief sought for:
i) The order dated 21.12.2006 is liable to be set aside and quashed.

1) To issue necessary directions to the respondents for fixing of
sentority of the Applicant as Stenographer Grade II from the
year when the department first adjudged the Applicant for that
post, that is, the year 1995. And on the basis of his seniority,
promote the Applicant to the post of Stenographer Grade L.

1) Cost of the application. .

iv) Any other relief(s) this Honorable Tribunal may deem fit and

proper.

9. Interim relief:

Pending disposal of the application, the Applicant prays for
following relief:
9.1  That the Honorable Tribunal may be pleased to direct the

authority not to promote any other GTade I stenographer to

the post of Grade I officer who were Jumor to the pctltloner

—— W y— - EEIEEE R - ekl

in (:rade I post pendmg disposal of the application w1thout

considering the case of the petitioner.
Sor— -

This appilication is filed through Advocate(s)
11.Particulars of the I.P.O:

i) LP.O No. 296w U8F T2
1) Date of Issue A A T
1) Issued faom © Gepo

iv) Payable at , &meLZ.b\ :

12.List of encliosures:

As given in the index.
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VERIFICATION

I, Sri Tapan Chowdhu
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about 45 vear
- o7

Central Circle No.2, D.S. Ma.nsion,. R.G. Baruah Road, Guwahati -

5, applicant in the instant original application , do hereby verify

that the statements made in paragraphs are ..o, & . ............

................... true to my knowledge and those made in paragraph

NO. o e are true to

o ol s
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$ L Ceptral/ Public Works: e ) ' ﬁg

,i{;‘;‘;*’,“*.,é‘.f = o m"xifre :I:
7. T Dutod,ﬂamu. tho_£/5/83

a mnhmry a nominee of the Otaff Selection

ﬁngiatration Fo. t2~50050* - haredy  off.

‘ “‘nent a8 Btoaegna @) until
TN firaation an ‘the

1. , 1nit1u1 r of s 330 pcm.“tn the acalo of Be330~10=
530-@3012-;00~33~15-560/— plut ucnal allowancis as-
admisaible,

2. . The app Lntnant ‘w{ll sake effsct frem *ho 6ate he
agtua; Joinn qutye

3. ¥o trnvclling allovange vill be gaid for Je&niag thins
appo&ntnont.‘a .

4. The appointnonx anrrioc with it the 1iadiliity to serve

in sy rart of Indias or outside where tho G~P.W~D. has
an’ argnniaatiaaa

S5e Kio . aorvicoa ‘aré Liable %0 bo 49 1n'ted*b
: ‘et any time without ansigning s
ene month Aet16d will be givens L v he/she
wishes $0 resign, he will have to‘au”ngﬁhil resignation.
gnd walt for ite agceptande by the Gove nns%t. In case

tno‘ Govi..
.ﬁﬁﬂOrdinarily

P@)‘ he goes avey' without ite acceptance, he R T %
¢ as Baving been dipsiened from service with a disguali-
§V«/ fication Lor futire onp) oyment under the Central: dovi.
A. He 1o rcquireﬁ 4o produce & certifi&ntﬂ‘of abnraﬁtcr
*\Q from n Stdipendsry Ist (lace Bxed ' : Magintratc) ;
Qﬂ// : (inoluding ‘s ‘District Magistrate or ai0
0ps  Hesistrate) or from two Cazetted O
g to himiif st three yoard Lot

baroroﬁ; o4 %0 joim fhe

7. voriginni ecrtifiaate and testinon! support ot
qualifioation. experienae snd agé ahomﬁd ‘ve- produoed
bcfore Jornlng duty.

8. I¢ he. has ‘been -employed anywhoro priv&pualy. hc will
W%} heave-to audmit a diacharge cortiftoute from,hiﬁ
laat employers o

9. In case i%t: is vraved after the accoptanee ot offer and
appointmeni’ that he is diemisned employee of the Union
or State Govi., aiaqualif ing him-for future employnent
under Governmant or shat he has obteined eiployment
by deooit-he’ nzll be diaaiasod from service without
any remineratiohe

10. He iw an Indian Hational.

t1. He will not keep tvo wives at eay time’ thrOushout his
' service.

12. His services will be terminated if he is found to De
an alcBbholist.

13 He will hava to toke an oath of aliegiance to the
Coastitution of India, st the time of takxing up of the
appointnont.-

© 14, His appolntment will be provisional subject 10 his
character and sntecedents being certified by the Police
Authoritiee ‘and ‘he being declared medicaldy fit.

15 He 1s roqueated ‘$0..produoe a aodioal certificate from
Civil Surgeon or equivalent to the Zeme ntatus balore
taking up service.

AP g
@eﬁ 5 ﬁﬂ’b PO Gontdnni’

______ | Ady - ate
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Jif will be on probation for & period of 2 years and ﬁ»
fxiﬁblp to be extended by the appolinting au nority.

/0On his assumption of duty, he must apply to the .Bstate
‘ Officer for Go¥S. accommodation in the prescribed from
«  (wheresver it X te) vithin a woek in order %0 be
eligible %o draw House Rens illowoncé as admissible
under the Rules (in the event of such accommodesion
being not avsileble) failing which no House Rent Al10-
wanoe will be pald t0 hinm.

18. He will have to f£1ill 1» s declaration of Semporary
. igervice on joining the Depnrinent.

19. He will be governed by She Subordinate Services
Dizoiplinary/deatxrol & Appesl Rules stc.as framed by
the Government of Indin from time to time,

20. . He Wwill have to give dctails of his movebie & immovsble
sroperty within 4 vecks from the dats of his appointment.
Sililar informatiom will nave %o be furnished in respect
of his fanily memberé.

21, He will not leave the Deparszent on an ofter belng
. received from any other Departuent where he :igii bave
applied befors being aimineted here. Alao'be ¥

apply direct for any post outside the Co¥b,

22, gn will bave to given his Home Town .declaration within ~
aaye. .
23, gchadule Castes/Scheduled foribes candidate will have

to furnieh a certifiocate i the prescribed ferm in
eupport of candidate's oleim to btelong to & Sohgdulod

Crate/Tridbe. .
24. Hig appointment will be governed by the relevant rules

end orders of Govt.lssued from time to0 time. 9;
25, If any declaration given or informtion furnished by\ i

the omndidate proved to be false or if the oandidate
is found to hlﬂ'ulilfﬂll{ suppressed any materials
“intormation, he ¥will be liadle ts be ramoved Lren
service and such other sction taken ap Government mey
deam DecessaYry.

264 If he accepts the offer on the terms given above he
_ ahpula-royort Loy duty to the Bxegutive Buglneer,
Ascam Aviation Works Divieion, CeP.W.Ds Gauhuti=15
on or berore 20+5.83. 1f the camdidate 22118 to report
for duty by the prenorived dauted, the offor will be trested
es osnselled.

27 The foraal appointaent order will be issued on his
3q§g1ng,attor'no-ploting-raquirod formalities by the
Superint -¥ngineer oZ %he Conosrned Circle

/;’gy;;' " Q:Q) -

Bolot=

.‘({ r "‘,' - 1%} (Bl‘o R.Dt.GUPTA)
i e Supsrintending Brgineor,
- ghmh;:ﬂgzgzﬂw Assan Confral clr:IQ:

fo

Bhri\!aptn Chowdhary,

¢/0 Shri Amulya Ranjan, Chowdhury,
New Master Para ;ﬁcﬁhnrupathan,‘
Near Nalispool Bassar,

PO, DLbrug‘!‘h N

Oo_ltd.'. .. 3
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1,7 2ho Regional nix'otor (I.H.R ) ReK<Choudhury Bnut.
Maralunukh, Gaubsti-781 009 wiin ,TefeTence 0 his
xo.sace/rou/t/azs-a4/955 dt. 23. 83

Qe ike Superintending Begineer(Cooxd.), Calenutta
/ Central Cirgle Ho.x, CeloW.Dsy Caloutta-20

3o The Executive Enginser, Assenm ivietion ¥orke Divn.,
- CoPuWeDe, GRUBBLL=1S, ke dlosotol 4 Ho
@At Aode W.{N
Aneg ANJ?M 7
2o (sl1s

(Rr. J.40P
Buporsntnd:u fogineer,
nnu dentr&lv fcla;

ilko
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CENTRALTEOBLYE GONKSTBESANIMENT  C mm ot T

No.21(7)/C oord/Steno/[', ’:U Date. :}}/7}/&5‘“ .‘7'17
" OFFICE_OKDER A

. Promotion/Posting order of the following Stenographer
Grade.III in the post eof Sr.Grade Stenographer issued vide T.O.
order No.21(7)/Coord/Steno/813 dated 12.4.94 is hereby cancelled
due to refusal/conditional acceptance/non-receipt of intimation
within stipulated period.

ET...._._..:,...-.._.c-—_--..n.—.-—.—-——-.——-—.-—-—-o——---———
. .

No. N a_m e L

D/ S8hri _
1. S.N.Unadhvay . CCED-V/Cal,
2. B.N.3Bbattacharjee . cCp-III/Cal.
3. A.K.Ghosal " SswW(EZ)/Cal.
4. N.C.Debnath | A CCD-II/Cal.

— e e wm e mn me  wen W e e Gam N W See e Gww  @ae G S @ Gew e L e eee e e Gee dee See A o

« Consequent on the above cancellation, the following
Stenegrapner{Gr.III) is hereby promoted as Stenographer Gr.lI
on purely temporary basis in the scale of Rs.,1400=-40«1600~50~
23(.0~EB-60-260C/~ from the actual date of assuming charges to
higher pmst until further orders. On promotion, they will be on
probation for a period of two years. ‘

Ee._ Name_ ___ . ____ . _office tovhich aztoched _
-7 fS7S%rE‘ -—-T - ms vTm oo ST
1. DRNebashis Chatterjee : CCh-1IV/Cal
2. D.Roy Burman TCD/Agartala

“ Tapan Chowdhury AAWD/GuWahati
4, Proloy Kar , : GED~I/Guwahati |
5. S.K.Laskar GCEC/Guwahati

w wse  ewma  Bes  Gwem  me Wi . s s e MRS GMe  Sem  ame  em. S e e W e Gme. W me e e e SE e ST S o

The promoted Stenographer Gr.III will have to intimate his '
acceptance/refusal of above promotion/posting within 15 days
in respect of officials working at Calcutta and within 20 days .
in respect of officials working outside Calcutta from the date -
of ®xin icsue of this letter. The controlling officers are hereby
requested to ensure delivery of the promotion order to the :
particular person and to obtain written acceptance/refusal of .
promotion from the promited person and communicate the same 30
this office within the date specified above. Nor cenddtionar TUIO
acceptance of promotion will be entertained. ',

Contd. ..2.
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: T éa-n ne Aaﬁlmuttan a#iaeaagmunealromupu& ol sbove o
promotlon is received from the promoted person within the speci-

fied date his promotion is liable to be cancelled without ‘making .
any further reference, The controlling: of ficer is also requested
if any v1g118nce/d1501p11nary case is pending or contemplated '
agalnst the above promotee, the effect of promotlon should not

be given to him and the fact may.please ‘be. communicated to this
office forthwith for further action. ‘The promotee who accepts
promotion unconditionally may :please. be - relfeved immediately
without waiting. for substitute with a dlrectlon to move to. thelr
place of postlng. . , - _t : ‘ ‘

: Consequent on above promotlon, the follow1ng transfer/
posting of promotees are hereby ordered immedlate effect in
the interest of public. servmce. : ’

"""—'—"—-.-m-—o—-a—-a—.-—»-o‘-..~-..m-.—urm—.~‘.-—-—«.—_——-—‘--—

SL ’ L . _ - u‘\m*lia_rw : .
No. _ Name _ . __ _ From _ To_ ___._._ .,Rﬁm.?.rlﬁs... -
s7shri ~ - : , R ‘ .
1. Debashis Chatterjee..:.: CCD=IV COMCCL , Against'existing
s 3  Talcutta Berhampur vacancy.
2. D.R6y Burman . . . TCD . _ACC. j-do—
o . ' .Agartala Guwahati - :
3, Tapan Chowdhury - . AAWD o SCC ;;%,";- -d -
4, Proloy Kar * ,‘..GE_D‘_‘I Ssii IBB) ¢ =do=
' T “Cuwshati SiTigurd” o
5. S.K.Laskar GCEC cce . =do-

guwahati C”bchbeﬁar

/“ . t -. .
(. ,/(y(/ A X 7.,,/,/?,.
Supefihtendlné Engineer,
Coordination Circle(EZ)
.CuP.W, D.,Calcuttawzo.
—-p .' ; . . . ),L/\q)‘,') .,.. Lol o ) .
.1. The Superlntending Engineer, Assam- Central Circle CPWD Guwehati
" 2. The Superlntendlng Surveyor of WOrks(EZ) CPWD, Calcuttd.

3. The Superintendlng Engineer, Murshldabad Cent Circle CPWD
¥ Berhampur, :

4;vahe Superlnten&ng Englneer, Maldah Cent Clrcle CFWD Maldah.

5. The Superlntendlng hngineer, Coochbehar Central Circle,
C.P.W.D:, Coochbehar. -

6. The Superintending Engineer, Sllchar Central Circle CPWD,

7o The Superintending Engineer, Sxixnaxxﬁ Sillguri Central :
. Clrcle—I CPWD, Sillguri._ .

Cont_d N n‘¢3 s



The Superintending Surveyor of War!s(iBE),CPWD,Siliguri,

The Superintending Engineer, Guwahati Cent.Elect.Circle,
C.P.W.D., Guwshati. Al

.10.. The Executive Engineer, Calcutta Electrical Divn.-V, CPWD,

11,
12,
13.
14,

15.
16.

17.

1 8 o
19.

20,

Calcutta.

The Executive kngineer, Calcutta Central Divn.-III, CPWD,
Calcutta,

The Ekxecutive Enginecer, Calcutta Electrical Divn.-~I, CPWD,
Calcutta, ‘

The Executive Engineer, Calcutta Central Divn.~II, CPWD,
Calcutta,

The Executive Engineer, Calcutta Central Divn.-IV, CPWD,
Calcutta.

The Executive Engineer, Tripura Central Divn.,CPWDgAgartala.

The Exedutive kngineer, Assam Aviation Works Divn, CPWD,
Guwahati.

The Executive Engineer, Guwahati Electrical Divn-I,CPWD,
/Qﬁwahati. -

Ferson concerned (63Nos.).

Regional Secretary, CPWD Non~Gazetted Office Staff Association

Calcutta. _

Regional Secretary, CPWD Staff Association(EZ), Calcutta.

\

EA to Superintending Engineer,
" Coordination Circle(EZ)
C.P.W.D., Calcutta~20.

k/ ~
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Dated, Guwahati the,10th April, 1995,
To

The Superintending Engineer,
Co-ordination Circle(Ez),
C.P.W.D.,234/4 Acharya J.C. Bosge Road,
MSO Building, Nizam Palace,

Lalcutta~ 700 020.

( Through EE/AAWD/CPWD/GUWahati-l5).

Sub.:~ Consideration of posting order on
promotion at Quwahati. '

Respected sir,

1 would like to let you know that I am very
much glad to receive the Office Orger No.21(7)/coord/steno/
439 dt.27.3.95 wherein it is clearly mentioned that I have
been promoted as Stenographer Gr.r1. Purther, like to inform
you that presently I am facing lots of problems with my ,
parents and unmarried sister residing at Dibrugarh. Now, as
and when any urgency arises at Dibrugarh, I cean easlly attend
my femily members because of easier comminication facility.
Cn the other hand, if I am posted at Silchar, it will not be
possible on my part to attend them promptly for lack of
communication faecility, :

Secondly, if my posting is congidered for
Agsam Central Circla, Guwahati, Govt, will be benefitted
by not paying extra T.T.A., PacHing allowance » @te. to
me.

' Thirdly,it is pertinent to mention here that
I have been working in Assam Aviation Works Division, which
is 30 XM away from the Office building of Assam Central
Circle, Guwahati,

In the light of the circumstances stated above,
1 fervently request your honour to kindly consider my posting
atleast this tenure for Assam Central Cirecle, Guwahati so
that my family problems will be over to some extent as well
a8 Govt., works could be performed smoothly,

. Thanking you in anticipation, Sir, and eagearly
walting for your valuable order please,

Yours faithfully .
v Uil
o

-

rre= 7
N :

o Mo A . R L R _/'“1 N~y .
Certified Az T2 v ( TAPAN CHOWDHURY )
LL~W G;DHLQ;I:; Stenographer Gr.I1II .
[Zeaed A.AOWOD.' C.P.W.D..G\awahatials.
Advicaie

—
e
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COVERNMENT OF INDIA ECXRure jgli
CENIR AL PUBLIC WOnKS LEPARTMENT '

LI I

No.21(7)/Coord/Stenc/S6/Cal/ 72 ?
OFFICE OKLEK

Fromotion/Posting orcer of the following Stenogrepher
Gr.III in the post of Sr.Bride Stenographer issued vicde T.O.
Orcer No.21(7)/Coord/Steno/Cal/kZ/97/567 dtted 23,7.97 is
herety wvencelle: cue to refusal/concitionsl accertance/non-
receirt of intimeétion within stipulated period.

ié. Namnme Office to which attached
---- S7SBFE""'"'"'""“’"""'""""”'"""’"’""'"""'"'"'"
1. M.F.N. Sinha . PCL-I/CPWL/Fetne

2. Smt. Tapeti Roy6 CCL-VI/CFWL/Czlcutta.

3, Supriye Chattapaedhyay CCL~-V/Calcutte.,

4, S.N.Upadhya CEL-V/CFWL/Cal.

5, B.N.Ehattacherjee ~ CCD-III/CPwL/Calcutta.
6. 8.K.Ghosel ... sSW(Ez)|CPWL/Calcutte.
7. N.€.Lelnath. -~ CCL~1I{CPWL/Celcutta.

, Consequent on the &love ccncellation, the following
"Sténographer Gr,III is herely proroted as Stenographer Gr.II
on purely temporiry Lasis in the scele of hs.14CC=4C-16(( =50 -
23(.G-EE~6(~-260GC/- fror the actucl dote of essuming cherges tc
hipher post until further orders. On promotion, they will Le on
jrotation for & periol cf twe yeers,

—..——-..—_—..-—————-_—_--—-—_-——.—-_-—._-..-......—-—-_---..————-——_—_—————

-

el Noame . - Of fice tc which atteched
'1":"'37351:'31 """"" ‘ """""’""T """""""" FoSseseTTTeTTTTTTT
1. G.S. Roy GCL/CPWL/Gangtak -

2. Tapen Chowchury | ' AAWL/CPWL/Gauhe ti

3. Prezley Kor o : GLL-1/CPWL/Geuhati.

4, . S.K.Lesker GCLC/CPWL/Geuht ti.

5. J.K.Eaidye ,‘ 4CC/CPWL/Geuhati.

6. &Ardendu Lutta CLL-II/CPWI/Gauhati.

> > G T . - G W = W S G T v S0 gm S B T S e - - - = O e - S A W S e S

The promoted Stenogreyher Gr.III will have to intiméte
his cccepténce/refusal of atove promotion/posting within 15
days in respect of officiels workin, ot Celcutte and within
2C Jays in respect of officicls verking outside Calcutte from

Contd...2.
(oA T2 1 —
Certific? 1.7 -

SOUBUONN PN s

SN TR 2,
A%Q» \‘7’ e G by @
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3* the date of issue of this letter. The controlling cofficers =re /-
hereby requestec to ensure ueldvery of the promotion orcder to .o
the particuler person and tc oltain written acceptence/refusal - -
of xkxx® promotion from the ;roxote person and comrmunicé te the
scme to this office within the ceote specified etove. Ne conai-
tionc 1l acceytence of proemotion w111 l'e enterte&ined.

In cése no intimetion of ccceptance/refusal of ehove |
ironotlon is received fror the promotec person within the speci-.

led date his promotion is liatle to Le cancelled without maki-
ng any further feference.gThe'controlllng officer is also
requested if any vigilonce/uisciplinary cese is pending or
contemy léted against the alove promotee, the effect of chwotlon
shculd not te given to hirl and the fect mey please be communi-
ceted to this cffice forthwith for further acticn. The Lromotee
who accepts rromotion unconditionally may ;lease te relieved /
impecdieately without waiting fer sulstitute with direction to
nove te this ngce of posting. :

Consequent on aleve chuotlun, the follow1né trans fer/
puStlnb of jromctees cre herehy crdered immecdicte effect in tnr
interest of pullic sérvice. :

N Gy A o e G ow W e G T O e T - S o gy R W e Se e W (S P S G G A G D e (e S e Sy B sy G e S U T (%S S A oo R e (> e gy ———

No. _ Name _______ ___ From _ To _ 5en:gks _
T7Shr1™" TTEmTE S ssseeTs SoSTETmeseee b o
1. G.S. koy GCL/Gangtek SCC-II/Siliguri Existing
- B o T VECENCY .
\v/éf//lﬁpan Chowchury . .  ssWh/Gauheti CBCC/Coochbehar ~do~-
3. Freley Ker . GLL=I/Gcuheti SSW(IBE) o mdes
‘ Siiiguri e
L, S.K.Lasker - GCEC/Geuhoti  £CC-I/Siligurid =g~
5. J.K.Baidye . .- 4CC/Geuhcti  SSW(IEE)Mte,id.  -do-
RN o | TSiliiuri ;
6. 4rcendu Lutta GEL-II/Gauhati SCC(IEL jMtc.id. -do=~ =~
L : ’ . 'uilC}lar T
S Profzction orcder of S1.Nc.1 to 6 should te naceeffective

tfter received of vigileénce cleerénce certificete from the CE |
vigilence CPWQLNQWWDelhi ky bhe ccentrolling efficer,

A
N\
3
kY
A -~

\ Y- '-‘\V.‘\
uulerlntendlng Enginecr,
' - 4. Ccordinetion Circle(EZ)
i -L’" C.F M.I.,Cclcuttc -2( .
. U" 4
/ \\{ ! /"“,’/'\l‘(’a‘. \,‘ ‘_‘o

4



1. The Lirector General of Works, C.E.W.l., Nirmen Bhewan,
: New Delhi. . o
2. The. Chief Englneer(EZ), CPWL, Colcuttcm

3. A1l Superlntenulng Entlneers/Superlntendlng Surveyor of
Wworks under Reglon ‘BT, e ‘ .

ok, AAll Lxecutlve Lnglnears under heglen 'E'v L

5. Reglonal Secretary, CPWL Non—GczwtteQ Stcff ASSOClatlon,
Cdlcutta.

6. Heglonal Secretary, CPWL StaffaAssbciéfibﬁ(EZQ?Calcutt8520,
,\ﬁ///Person concerned through contromllnb Offlce,
,\.
\"‘/ e
5 Superlntehélng Englnecr v
B Coorcinetion Circle(EZ)
/(‘J C P. W IJ CU.LCUttd"?(/

”’f

TIREE
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Dated,uwahatl the 20th Cat,'97.
To oA
The .Juperintending Enginecar,
Co=ordinntion Clrele(rx), '
C P .D.. 234/4 AOh&\rYQ J.Ce NoOB@ R(‘)ﬂd.
MO Bullding, Nizem Palace,

Salguttp= 700 020.

( Through the ER/AAWD/CP-D/Quwahati-=18)

Subete prmbtlon/' sting ordar 4n mapnct
of Tapan Chowihury, Stenographer,

Respootad Sir,

I am very glad to receive the Office Order
NO.ZX(")/C‘OON/S&QIIO 96/(:.1/729 At.30.9.97 WM“‘“ I have

baen promoted as Stenographer Gr.IX, 3_pama_time,
would like to pay the £ol ! neg for my posting
_uvahy ap and W ew_poat 1s sanctianod. :

(1) ny father was suffaring from lung Cancer
and ultimatolz axpired in 4/98, My widow
mothar alongwith my unmsrried siater ave :
staying at my home town at Dibrugarh, i

11

(2) ‘ne sister is staying with me at ‘uwahatd
- for her study.

(3) 12 1 join at Coochbeher, I have to maintain ‘
three esteblishmeants with such 8 meagre piy; §
which &8 beyond my finencial capacity.

(4) Quwahoti im the neareat station of my home
town, i.e, Dibrugarh, where I ¢an cesily
attend my family mambears as and when urgency
arisce,

In the light of the above oiraumstanecs, 1 fervently
raquegt your honour to kindly cohsider my posting on promotion

et Guvahati 8s and when new fost of Stenogrohsr Or.1T 4§
sanationed,

Thanking you and cagerly \rﬂ.tim_;' for your valuable. .
ordex pleape. ;

Yours £aithfully,
//C}/O‘,sz )o/' k/lﬁ g
{ TAPAN CHWDHURY )
Stenographer ‘
AAMD, CPWD , GUWAHATI=1S,
Qopy O te .

The Brsnch Searetary, All India NonuGasetted Office
Braff Resogletion, Cuwahati Branch, Quwahatie2l, for informie

tion, —
A 27

Certis._ " + —... ~__ ( TAPAY CHOWPIURY )
j A STENOGRAPHER

R

Ad’ﬁ’%ﬁ@%{@
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Govt. of Indla
Centrdl Public Works Department

- = (/

e
(»'
s

No.21(1) /m/ani/97/_ /767 Dated,the, c)phoct.'97.
ll‘o

The Suparintending Engineer,

Co~ordination.Circle(EZ),

C.P.W.D., 234/4 Acharya J.C. Bose Road,
, M8O Building, Nizam Palace,

Calcutta- 700 020.

Bub.t- Promotion/posting order in respsct, a
of Tapan Chowdhury, Stenographer. ' °

One application dated 2pth Oct,'97 received , ;
from Shri Tapan Chowdhury, Stenographer, attached to this '
Division i3 forwarded herewith for favour of your sympathetie
consideration . '

Enclo.t= One application

dt.20-10-97,
Qﬁ/~— v
( Er. R. Deori ) %
Executive Engineer,
Assam Aviation Works Divigion,
Co‘)oWOI).. @Mahati—ls.
Copy to 1~

v/gg;i Tapan'Chowdhury. Stenographer, AAYD, CP'D,
Guwahati~15, for information.

( ER. R. DEORI ) ‘
EXECUTIVE ENGINEER.

/V‘S/’ . . \ﬁ
VAN RPN
\\\ /‘\'& \\\
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o Th 'ﬂnder menhoned Stenographets Grade Ill,
o %“*"‘ *Stenograp.f .', ‘ '

Jr.w ™

afe &hﬁereby promote

e
frc

0 gt
Yoy
dasliming chalges

SL. | NAME - :
NO ‘ X ;
‘| 1. . | Subash Chandra .Das 1.743 1 15 -+ | N.C Debnath
2. | K.Batalgishnan it 23.545 1 16| AK Ghosal - —
o 3. | P.S Bhatachanyya ~ < 10.1.46 | 17 = | Tapan Chowdhury \/
. & | Smt. P. Seetira . __, 21.447.1-18 ' | Pralay Kar 5// .
#% '5¥ 1 Raja Gopal Banerjes . 550,110 - [ S.KLaskar” 7 , ,
2w (8. | Amal Kr. Bag oo =i T 1.1.48 | 20 . | Indranatth.Nagkar-2:(SC) . * - % 16.11.63
N EA Y > 1,746 | 2177 | J.X Baidya™: o ] ’gjwmm e 0,54
e 3BT MLP.N Sl - 10.12.47-]°22 4| Madan Nandi Sew e b 940
- 9 . | Bibhas ChandraBasSC) .- 181671 23 P Mutsuddy 1.12.69
10 | Smt. Tapati Roy 14501 24 . | Kashinath Kundu 6.1.66
11 |. Supriya Chatterjee 21541 25 Subhasis Chowdhury 25.1.70
-12 | S.NUpadhyay 11.847 ] 28 ShibshankarChowdhury (SC) 54.70
13 | B.N Bhattacharyya A1.350 1 27 Pralm Maz g ar -
14 P.KSarkar (SC) . 748371 - Y

Wy

s..

J

Cﬁ}

Clnsequent on the above, the transfer/posting of under menhoned Shenographers Grade 1 Ise

e

heteby ordered with |mmedlate effect in the interest of Public Service.

EUTPW A K AN

PN

OFFICE OF THE SUPERINTENDING ENGINEER, CO- ORDXNATION CPWD ER,NIZAM PALA

catu@f (o trne

f(l,_N\
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Diary No
Date

Laaad

Ofo the 5: E., ACC-

C.P. W. D, GUWAHATI-S

]‘r;pooo,

Ap Dj e Y

(N)»,é L\//

vl an A

ch._

’

et

SL. | NAME . . 3t | From To Renmﬁss ST
NO ) -t oA ‘ :.;} oy ! } : ) ’ﬁ‘. i oA £ ,"%'-7 & Ly
1. K.Balakrishnan (on promotion) SE(PYEZUCal .~ - Mcc Malda J.P.Pandey transferred |
~2. | P.S Bhattacharyya (on promotion) | SE(Co-ord¥Cal CCD-ViCal Existing vacan '
3. | Smt. P. Seetha_(on promotion) CCEC-lICal DCD/Dhanbad Existing vacancy
3. | R.G.|Banerjee_ (on promotion) CCC-ICd SE(PYIBBZ/Siligur Existing.vacancy
- 5. | Amal Kr. Bag (on promotion) CCC-lliCal SCC-111BBZ/SHiguri | Existing yacancy
8 | P.N Jana_(on promotion) CCED-HtiCal SMC/IBBR/Siiquri: - | Existing vacancy
7 | M.P.N Sinha _{on promotion) PCD-VPatra - PCCiPatna _LBxisting vacancy ‘
8 | B.C. Das (SC) (on promotion) JCO/Jalpaljurl SCC/(EZJYSHigurt |- | Exigti p_g.vuad‘ i i
9 | Smt. Tapati Roy {on promotion) CCD-Vl/Cat -CCED-l/Cal .. v Existing vacanoy-: w2
10 | Supriya Chatterjee_(on promotion) | CCD-ViCal; CCD-l/Cal’ Existing vacancy ‘*«
11 | S.N Upadhyay {on pramotion) . - | CCED-VIC4;.: _| CCED.UCal . = .| Existing vacancy ™™ "} =
12 | B.N Bhattacharyya (on promotion) ™" | CCO-itliCat _~-*-™ |"CCED-I/Cal -1 Exisling vacaney. T },_;
13 | _P.K Sarkar (SC) (on promotion) MCOD-V Behalwll’ ¥ MRMC/Bshrampur Newpost **" :
14 | N.C Debnath (on promotion) =# .- | SE{PYEZ-ICal CCED-IV/Cal = - Existing vacancy
~-15°] AKX Ghosal _{on promotion) SE(PYEZ-1Cal ™ " ccD-Cal » - ¢ Existing vacancy "
|16 | Tupan Chowdhury (on promotion) ‘1 AAWDIGuwahali TCD/Tezpur _, ‘.~ | Existiing vacancy
“1v7 17 1 Pratay Kat (on promotion) GED-1/Guwihati GCD/Gauhati V" | Existing vacancy _
1B | S.K Laskar (on promotion) GCEC-I/Guvahatl AAWD/Guwahatl .~ | Existing vacancy
19 | 1. Naskar (SC) (on promotion) SE(PSAYEUEZ CCD-VI/Cal Existing vacancy
20 | J.K Baldya {on promotion) ACC-lGuwdall SE(PYNEZ/Shillon Existing vacancy ™
21 | Madan Nandi (on promotion) CED-ViCal * Co-Ord. Circle/Cal Existing vacancy’ w
22 | P.Mutsuddy (on promotion) SCC/Silchar: SCD/Silchar Existing vacancy 3
23 | S. Chowdhury (SC) (on promotion) | PCC/Patpa ! PCEC/Patna Existing vacancy -
24 | Pratip Mazumdar_{on prombtion) CCEC-ll/Cal SE(PYEZJEL/Cal Existing vacancy
25 | 0., Roy-Bamifan (on transfer) ACC-1;Cuwahati TCD/Agartala-: i * | Exisiing vacancy i
2610, Pj’andey {on transfer) MCC/Malda BFRC/cal Existing vacancy v
27 | N'Jaqadeswaran (on transfer) CFJIBBRIS:ﬁguﬂ CCD-{V/Cgil Existing vacancy
28 | Subhas Ch. Das romotion | CCD-ViiiCal . - CCED-VICal Existing vacancy -
b, 29 | K. Kundu_ (on ggsiﬁollon) | BCD-liBaras# BCD-1/BBER Existing vacancy
308 cnovrdtm;ﬂon promotion) KCD-Krishninagar | BCC/BBSR isting vacancy
A at N -
stenop 1



The promoted Stenographers Grade-t will have to intimate their acceptanceltefusal of
fmmolionlposting within 7(seven). days at Calcutta and 15 (fifteen) days for out-stations
som the date of issue of this order. The concerned Controlling Officer Shall obtain written
E@mﬂrpe]{_gfg;sal of promotion from the prom rso
e i Wiy el :
Eommunicate the same 1o r?'so?f'f’%f;m.ﬁ%m date specified above. Y
1 is further indicated that it will pe ¢he

: L it will be ¢/ p y of the controlling
Q_(&qs!_!gjbg‘(’ll’mep and d ! be the responsibility of

4 dated sickpowled t of the raceipt of the
promotion/posting arder fro wreryedgemen

der_from the prumotees undar them and their writiel
a_ccep_fay.c__e/_@@_sa.lg!_fh92_"’_"'_0@5.;@&_@5“49.5@:_:;! the same to this offict

for record and further necessary action S0 tr.at future litiaation are avoideg

f 0 n case no mhyqahon .ab_out acceptan: 2f12fusal of above promotion/posting Is reof“"’"
rom the promoted officials within the above specified date, their promotion are liatfe ¢ be
canceled without further reference. e s '

be noted -byv the officials
ptomotion that in case of refusal ... nesreceipt oi‘ intimation about thelr
accepfance of proriotion in time hisher name will be debsrred from
promation for a poriod of ong yuar ar till vacancy ariron whichever Iater,
The Centrolling ofiicer is als

0 1equeste § that if any Vigilance disciplinary case is panding

or contemplated against any promotee, the effect of promotion shall not be given to him and the
fact shall be communicated to this office forthwith -

Further, the Contolling Officer are equested to release the official who accept
promotion without waiting tor substitute as pet'nstrction of higher authorities within 15(fifteen)
days hom the date of issue of this o'der.

in the event of refusal / hon-acreptance of promotion by a promotee at
hisfher present station of posting, the post thus fallen vacant at that statfon
will be offered, on the basis of tenuin at that station, fo those promotes(s),
wha has bern posted outside the snid station on promotion fehortest stayss
shall get the first preference). : -

e e mre—

\\\, . .
D
P .-\p/ B

o i re0c
(D.liore) "1

. Superintending Engiegr, Co-Ordination

1'{‘,4::71
Copy lo:

Ihe Directar General Worke, CPHD, Hew Gelhi
Tha Addl. Director General (ER), CPWD, Cal,
Ali Chief Engineers,(Civil & Elec.),CPWD under f2gion "8

All Supcitg. Engineers,{Civil & Elec.), i/c S.Es (P¢A),CPWD under Regicn "B”
All Executive Engineers,(Clvil & Etec.),CPWD urder Region "B”

Person concemed through Controlling Qfficer b REGICTERED POST.

The Secretary, CPWD Staff Assoclation., CPWD, T

The Regional Secretary, CRWD Non-Gazstted Difice Staft Asson, CPND, Cal,
Estt. Section of this Office.

e o—

LEND AW

e 7 .A..:‘.:"“ﬂ"“"- 4 e :
T 'r\';u’,\_:,(,-u
‘. ‘ .

SUPERINTENDING ENAINERAMEOLORD.)

stenep!

2
OFFICE OF THE SUPERINTENDING FNGINEER, €0 - )P DIATION. CFWD.ER N1ZAM PALACE, CALCUTTA-20

MSO“S under thejr control and shall
e =i s LALUEL A AL AL

ot T



“Bhawany N

'~ Guwahati on: promotion pleage. i=

Runggure T

Dated, the 25th fiif_a‘nuar 2000,

The Superintending Engineer,
Co=ordination Circle(E2),
¢ .‘P‘.W-.D. » MSO Buildinq.
Nigam Palace,234/4 A.J.C. Bose Road,
_Ga‘lgutg‘ar._fmo, 020 . A
o Vir(Th¥eugh EE/AAWD/CPWD/Guwahati-15)
‘Sub.,*: ‘;Péstirxg; ;o:r,,\_"\«'pti‘pmotion at Guwahati
_ ea wnin respedt of Shri Tapan . Chowdhury,
-+ : Stenographer Gr.IIIl,

sir,

With due respect, it is stated-that.:3 No. Stenographer -
Gr.II posts have been.sanctioned at Guwahati (1 No.~ GCED,1l No.=
G.C.D. & I-ﬁoﬁﬁwﬁshwﬁ@pad-onnaequqnt‘upon restructuring of the ..
cadre strength of Stenographers vide Deptt. of Personnel &
Training 0.M. N0,22034 2 92-Estt(D} dated 648,99, which was ,
conveyed to codself by the Dy. Director(Traning )sidrman
. vide No¢9/3/99.EC.IV(¢) dated 284124994+ In
» theifollowing few lines are Furnished for

this conneédtion, th _ e ;
fqvour of your sympathetic consideration for my posting at

) .. 8tr,.My home town is Dibrugarhy My-father had been
suffering r€rom: Cancer, ultimately expired in 1996, As a result,.
1 have to look ,after my widow mother and unmarried sistexs
stayi ) ti & Dibrugarh, Guwahati is the nearest as
nient plade from my home town, Moreover, 1 have

been suffering from so many dieeases and taking treatment at

Guwahati, which is not possible from other town: At present,

I am the senior most Stenographer Gr.III at Guwahatd,

Under the circumstances stated above, I férvently
request your kindself to post me at GuWahati on prémotion
out of the three posts sanctioned as stated above, far whiah
I shall ever remain grateful to you.

Thanking you, in anticipation. -

A,
Qfﬁ Yours faithfully,

N o
& ¥ | /)ﬂwg,{g\}\l

oo ' " ( Tapén - Chowdhury )

& 8 ‘ ' Sténographexr Gr.III -
%Q’Vr ﬁ;@ Assam A;iéﬁiéﬁp%oﬁéé” 'Division,
@ -

3 QP-CW .D o9 G.lwaha ti"‘l 5 .

""" copy to 1- SPEED POST

1) Comrade Ranjan Bhadra, Regional Secretary, All India CPWD
Non-Gazetted Office Staff Association, Regional Branch(EZ),
Room No.2, Ground Floor, 2nd M.5.0. Building,Nizam Palace
(Oppo. Geneérator Room), 234/4 A.J.C: Bose Road, Caleutta=20.
He is requested to take up the matter with the competent
authority so that my case is considered for Guwahati,

2) Comrade D.K, Nag, Branch Secretary, All India CPWD. None
Gazetted Office Staff Association, Guwahati Branch,Bamuni-
maidan, Guwahati-21. He is also requested to take up the \-
matter with thé competent guthority for my/posting at
Guwahati, '

( Tapan Chowdhury )

STENOGRAPHER

e

N



S‘_PEED POST

Govt. of India S
Central Public Works Dapaz‘tmnt

No.5(10)/Cong/AAWD/2000/ ! S5 Dated,the, 27th Jan.,2000,
To

The Superintending Engineer,
Co~ordima tion Circle(EZ),

C.P#W.D.; M5O Building, :

Nizam Palace, 234/4 A.J. Ce Bose Read.
Calcuttae 700 _020.

Sub = Posting on promotion at Guwahati
- 4n réspect of ‘shri 'l‘apan Chowdhury,
St:enogtapher Gr.In'. '

. -One- appli.eat.ion 1t e 2541 42000 receivad £rom Shri. Tapan
Chowdhiry;: Stéfioqrapher Or.IXI, attached: to- this Division,is
enclosed herewtth. which ig self oxplanatory. ‘

PN It :l.s. thcreﬁorc. requested that the ibosting on
promotion at Guwahati in respect of Shri Tapan Chowdhury,
St.enographor ;mdy be -congidered in view of the problems
explal:ned 1n hi* ilstt.er dt. 25 1. 2000.

Enclo.:- As '8’ 'd,
‘(Letter :dt 25,1, 2000)

’)/’)J o
( Er, Har ingh )
Executive Engineer,
dlegaam aviation Works 'Division,
" CLPW.D.; ‘Quwahatizis.

Copy to s«

Sbri Tapan Chowdhury, Stenoqrapher Gr.III,AAWD, CPWD,
Guwahati-ls. with reference to his letter dt.25.1.2000, '

( ER. HARI. SINGH. )
?/L/ ENGINEER

W



; ' : ~ SPEED.ROST .

'.' ﬁ' ' ) GQVtg of India ' &&%
R L)

Central Public Works Department

L PNl G

-No.5(10)/ArwE)2000/_ 1228  Dated,the, 2o . April,2000.

To'
The Superintending Engineer.
c-erdi'aﬁion Circle(Ez).
C. PQWQDQ' MSO Buildinq. )
Nizam Palace,
234/4. Acharya J.C. Bose Road,
‘Sirs

- Dne- applic‘ation d‘t

from: Shri 'l‘apé CR : j
to thid:Dlvidién; s ericlosed Hrew Hieh 4 ] ‘

. explanatory.it 18 requested that the ‘posting of shri Tapan
Chowdhury at Guwahati as Stenographer Gr.III may kindly
be considered symphethetically.

Enclo.t~ _As stated.

Yours faithfully,

e *

( lgIa.'c'i Singh ) .
e ﬁgﬁ’ineér*“

- Copy to e o L
‘/ 'i‘apan Ch0wdhury, Stenogra

AAWD,’ cpvgn é'hqt X

at. 20&h~*~Aprn 200

( HARL = SINGH)
EXPCUTIVE, ENGINEER




v

To

The Superintending Enginecr,
Comordination,Circle(EZ),
CQPQW¢D4. HSO é“‘ldiﬂg.
Nizam Palace,

234/4 Acharya J.C. Bose Road,
Calouttas 700 020.

( 'rhrouqh t.ho EE,AAWD, CPWD, Guwahati=15 )

Sub.sa Posting .tn regpect of Shri Tapan
T chdwdhury, St.enogtayher Gr.IIX,

"1 TSN

8ir,

It:’ia 1éa¥nt that longcat; stayu Stenographer
Gr.Ili, on promotion will be posted ocutside Quwshati.Accor=-
dingly, I will be poatad outside Guwahati. In this connection,
it is stated that I have been suffering from nerve problem
and getting propetﬂ%mamnﬂ at ha_t; 'I‘haéﬁeé”fe. if I am
posted on promotion ocutside Quwwahati, I "will'ba unable to
acccpt promotion ocutside Guwahatdi.

In view of above, 1 fervently request your
kindself, that I"my kindly be poat‘. "88 Stenagrapher Cr.I11X
at, Quwahatd,, &, whiéh act of your kindnau'& ahan ever
romnin q;ra:teftxi to you.

tean

e 'ﬁignﬂha you.

Yours faithfully,

( Tapan Chowdhury )
Stenographer Gr.IIX
Assam Aviation Workas mviston.cm.
mwﬁha% A :

Copy to 1=
7" ""Com. Ranjan Bhadrxa, Regional Secretary, All India :
cPWD, Nm—hyﬂ'zgd Office ,Staff Association;Regional Branch(EZ2)
Room No.2, dround noof. 2nd H.S.G.“Buﬂdiﬂgum;an«Palace. :
(OPPQO Gﬁhﬂr‘g ‘“m’. 234/‘0 A TG L Bode di caiaut“'zo.
he Péqii¢dt t6 do the needful at his end please.

( mmm CHOWDHURY )

(\m . STFNOGRAPHER GR.IIX
AvoWoD; UPWB, ouw.hati"ISo



To

- The Suparint.andmg Engineon '

*Eo—m’diﬁaum Circle(r2),
.P.ﬁ\.l).. 2nd NSO B\\ildlng.

Ntnm Palace,
234/‘ Acham .G+ Bose Rosd,

( 'l‘hrough th- xn,mwa.cm Guwahati£Ls)

Sub.c-' Z.Poetin .4h. respeat of Shri Tapsn Chowdhury,
,«,_"Stenographet Gr. IIx.

Ref.te  Your No.a(ss)/buno/ss (c)/aa/cal/zeoo/ma
‘Gated | 23.04.2090.

sir,

%ith due tospect.. it 18 intimated that I am

not in & position to accépt my promotion at Tespur due

to family problems as well as my physical problems which
had al.rudy hun axpressed in my earnct npmunuuono.
P m:eforc. 1 request your Kind that'I may
Xindly be sbsorbisd at Ouwahati as Stenographér GrilIt,for
":hiéh act 'of 'your kindness I shall ever remain qrat.e!ul
-te you, . -

Thanking you,

Yours: eauhfnuy. v"/o

M\

( Tapan chwdhury )
Stenographer Gr.III..
AJA W QB.. c»P.%:.bc- Guivi’hét.i
Alpport, Guwanatis1§:

' cépy to te

1) Com. Ranjan Bhadra, Regional Secretary, All Indie
CPHD, Non-Gazetted Office Staff Assocliation,” Regional Branch
‘KZ). Room No.:. Ground Floox, anad M.8.0, Bnildlnq; N*”m

- palace(Oppo. Generator Room), 234/4 A.J.C. Bose Roed,
Calcutta= 20, with the request to do the needful s€ihis
end pleass.

2) Com. D.K. Nag, Branch Sscretary, All India CP4D :
Non=Gasettad Office Staff Association, Guwahati Braneh,Cmbd, -
Bamunimaidan, GQuwahati~21. !

/()\M\\g goias
=
(\ﬂf‘ﬂ
Al SO ( TAPAN CHOWDHURY )
«ﬁ)‘j’ . STENOORAPHER GR.IIX
B A AAWD, CPWD, GUWAHATI AIRPORT
@ % - Lo Guwahati = 15,

daen
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L Redra

Govt, of Indla
Central Public Works Department

- . - ‘- . .
No.21(1)/M/AAWD/2000/ 22 Dated, the, AJAJ“' May, 2000,
. . 'f,;,{';" N ! . i

To T
TheSuperintending ‘Engineer, o
. ‘céeordination. Circle(E2), * . .o
CoPWaDuy 2nd MSO Building,
"Palace

Qe . L
aé‘;gy_a J.C. Bose Road,
0.

i

/8 A
Caleuttaa

Sub. - ﬁéééing in respect of Shri Tapan
~ GChowdhury,Stenographer Gr.III.

Ref.t- Your No.9(56)/Steno/SE(c)/ER/Cal/
, .3(’300/_37;8]’,&1:.28.4.2000.

" “she applicatisn de.lst May.ZOOO,receivedfi‘an ‘
Shri Tapan Gh hury, Stenegrapher Gr.lII attached to this

Division is &se \ réwith for favour of- fé@épréb“ié congidera=.

tion ai’::,,y@uym#a‘ée ..

Enclo Jt= As stated.

D

Executive Engineer,
Assan Aviation Wotks Diwvision, -
C.PH .D. - Q.‘lwahati-ls .

copy to t=- - ’ Co s

““Shri Tapan Chowdhury, Stendgrapher Gr.IiI,AA
CPWD, Guwahati_15, with reference tc his letter dt.l
2000, .. .- | o e

¢




Government of India
Directorate General of Works
Central Public Works Departinent
s stode i ok
Norman Bhawan, New Dethi
Dated the aglhPecember, 99

OFFICE MEMORANDUM

Subject:-Cadre Strength of Stenographers in various CPWD offices (Eastern Region) after
restructuring as on 1.11.99.

LR R R

" (Consequent on restructuring of the Cadre Strength of Stenographers vide Deptt. of
Personnel & Training O.N. \0.220342 92-Esty(D) dated 6.8.99 . the unit wise 1'¢Vi5¢d sanctioned
strength of Stenographers Gr.LII & 111 of the Eastern Region 1 enclosed herewith. Superintending
Engineer(Coord)EZ may please see for necessary action. '

Encli-As above. (
e

(SURNDER PAUL)
DY . DIRECTOR(TRAINING)

To

The Superintending Engineer(Coord)
(Easlern Region)

CPWD, 2344 AJC Bose Road.

Caloutta

Copy to:-

1. ADG(FR)
2. CLR(EZ.L II NEZ Elec(EZ).
3 Al SEs EEg(Civil‘Elect) under Eastern 7one.
1. PPS to DG(W) PS 1o ADG(S&P)PAto DA DW(5&P}) DW(P& W A) DIW(PM).
(UK. SINHA)
. e . 8 NO‘ .
AN . AT
AN I A

%@NOT \ LT
. (’]\3 { . B ’:‘;* o '
A b Cer® %‘W&w
) \\ o
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t "ENGAGEMENT OF LOWER CATECORY STAFF Ol rosTs OF = fgjﬂ
uxcucn RESPONSIBILITY/CATEGORY . ' B

' tiﬁia*»iﬁi-iind‘\Qi4Aﬁ YRA AL j";‘\/:(-

- : Saitels

: R
ALLUHLLOH ol ali the -Chief ®ngineers ils invited ‘ 3{%
k@'Diq%glnxal TOL oL 19/9/565RC, X dated 2.7.1987 ' #H¢
funclosed) and Lnbboqunn( communications No.l4/2/93&C- -X o

pond 0., Ho.34/3/95-EC-X dated 12.5.95 (copies
‘thetabove. gubject and to say that inspite of
; instructions issued on the subject, some of the -
i'gh»%ﬁ havo been defiying the apove instructions and
ve' eon ungwging/u(tl;~lnq the services of lower
rkers for higher rouion¢1b111ty/caLegories OF
; AFL r}dCCGptl“g/p“thLMIHg thie ‘work of hlgher;#‘

; the incumbents ol thorchtcggfte@ of hox)ers
: k' extra payments (or porformlng the hlgher
¢esponq1b'lnt, Aand also regulari isation/appointment

_ ighCL category ol posts Ly filing cases before the
lhe Minlstry bhas alro viewed.such action on the
O@»Lhc Sield unite very hPflOU"l) as the Department

- SOERE posJLlon to justify <uch acL of the fileld -
aiore&Lho couris of Lauw, . Cr

- .\|

With o viow to obviate vecurrence: of swach instances, ’
gobn omprhasticred Lhar in futuve o lower cateyory . e
MRhould boe auf’gncd the job of higher atvguLy/rcspon-- . g
any Girtunmntancen \~Imlx!0(‘\’u__wfchonl. px,‘ior '

'of th" Directorate. f {n Juture, any such’ cose
fhotice of thls Direc torate it will be viewed:
;and‘”LCUnodll disciplinary action -will be taken
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. GOVERNMENT OF INDIA <
CENTRAL PUBLIC WORKS DEPARTME NT

,. No.21(7)/S‘reno/SE(C)/ER/CALXZOOQ/ 7 3/ Dated: the // ,—ér? ,—Qm

OFFIOE ORDER

~ The promotuon order issued in favor of the under mentioned stenographér Grade- HI vrdn this offrce order
of even No. 762 dated 28.7.2000 is hemby canoened due to non —receipt of acceptance

,

N 1 Shri- Debdan Bandopadhyay : / $F o '~v"“'"i" "",_7'_, 2

I*urthcr the transfer /postmg of the undcr-mentloned Stenographers, Gr. I1I are/made -

7
1

Sl Name -+ From To ~ Remarks /
11 | T Chowdhury "AAWD,Ghy | ACC-I, Guwahati | Against sanction of Steno Gr-I
2. | AsisDas. =~ | NAAP,GHY | GED-II, Ghy Existing Vacancy -
3. | AkinchanDey - | TCMD,AGT | SMD, Siliguri Existing Vacancy
4. | SumanDey . TCD,AGT, | TCMD,AGT Vice Shri Akinchan Déy.-
s. |J. K Baiday | ACC-L, GHY |CEDV]SaltLake | Existing Vacancy. «
6. | Gurudas Pal CCC-], Cal - | SSW(EZ),Cal Vice D.Bandopadhyay - | ' .
7. | N.G.Bhattacharjee | BFRC,Cal | CCCLCai 1 Vice G.D.Paut - e
8. |RKGhosh- -~ |NLD,Cal  [BFRCCal Vice N.G.Bhattacherjee 1B
9. |D. Bandopadhyay SSW(EZ) Cal | NLD,Cal Vice RK.Ghosh

No T. A /D A & Joining Time admlsmble to SL. No. 1to 5 above as transfers have been madc on .
the bams of their own request. '

' Copy to: ' ‘ / : .
The Director General Works, CPWD, New Delhi ' ' -
The Addl. Director General (ER), CPWD, Cal.

Concerned Superintending Engineers (Civil/Elec.), CPWD of Eastern Region.
Concerned Executive Engineers, (Civil/Elec.) , CPWD of Eastern Region.
The person Concern through controlling Offices

The Secy.,CPWD Staff Association, Cal - - _

The Regl.Secy, CPWD Non-Gazetted staff Association,Cal. -

N OO

L

AR ¥ | (U.K saha)
: \\‘y ¥ o : _ . - EA toSuperintending Engineer, Co-Ordination

(5?3 | Vﬁ/ Cerﬁfl_- f Ty Ty

Advecate

stenopl . ) S . S ’ - ‘ : 11



To

The Superintending Engineer

Co-ordination Circle (Ii7))

CPWD, 2™ MSO Building,

Nizam Palace, 234/4 Acharjee 1.C. B. Road,
- Calcutta 20.

( Through Proper Channel )

Subject:- Request for posting in Guwahati Electrical Division
No .1, CPWD. Guwahati 21.

Str,

Most respectfully, it is stated that consequent upon restructuring of
Stenographer of NEZ | 1 had been adjusted in Guwahati Electrical Division No.l but
posted at Assam Central Circle No. [,CPWD, Guwahati 21 against the sanctioned post of
Stenographer Gr.1 vide your Order No.21(7)/Steno(C)/ER/CAL/2000/931 dt.11.09.2000
without considering my promotion at Guwahati. Subsequently 1 was relieved from
Assam Aviation Works Division vide No.21(1)/M/AAWD/2000/2129 dt.30.09.2000 .
Accordingly, 1 joined in this office on 03.10.2000 and performing duties of
Stenographer Gr.Iin Assam Central Circle No.I,CPWD, Guwahati 21.

Therefore I request your kindself to kindly post me in Guwahati Electrical
Division No.1,CPWD, Guwahati 21 against the sanctioned post of Stenographer Gr.111 &
oblige.

Thanking you in anticipation,
With regards,

Yours truly,

e b

( Tapan Chowdhury)
Stenographer Gr. 111
ACCIL,CPWD
Guwabhati 21.

4 Advanced copy to the Superintending Engineer, Co-ordination Circle
(EZ),CPWD, Nizam Palace, 2™ MSO Building, 234/4 A.J.C. Bose Road, Calcutta 20.
Copy to: :
The Regional Secretary. Al India NGOS Association, CPWD,Nizam

Palace, Calcutta 20, for doing the needful at his end please.
) Y Ay |

. ( Tapan Chowdhury )
Certifiz? 4 T i MY Stenographer Gr.111
Advecaie 0laA— )

\,,,o">

2 )

—

/



==

To

The Superintending Engineer

Co-ordination Circle (EZ),

CPWD, 2™ MSO Building,

Nizam Palace, 234/4 Acharya J.C. Bose Road,
Kolkata 20.

( Through proper channel )

Subject:- Request for posting in Guwahati Electrical Division No.I,CPWD, Guwahati 21.

Ref.  :- My representation dated 12.02.2001 addressed to your goodself ( copy enclosed).
Sir,

Reference may kindly be made on the above ,which was duly forwarded vide
SE/ACCI/Guwahati’s letter No.21(3)/ACCI/EIl/2001/625 dt.28.2.2001. It is regretfully stated
that after a lapse of almost one and half years time, I have not been posted to my original place of
posting i.e. Guwahati Electrical Division No.I CPWD, Guwahati 21.I have been posted in this
office on request of the then Superintending Engineer, Assam Central Circle
No.I,CPWD,Guwahati 21 as intimated by our Regional Secretary, Kolkata and since my
joining ,I have been performing the duties of Stenographer Gr.l.In this connection, it is brought
to your kind notice that as per Govt. Circular lower graded staff cannot be utilized to the upper
graded post.

In view of above, I once again request your kindself to post me in Guwahati Electrical
Division No.[,CPWD, Guwahati 21 so that further complicacy is avoided in the matter at the
earliest please.

Enclo.: As stated.
Yours faithfully,
Dated, Guwahati the, 20® June,2002. -
( Tapan Chowdhury )
Stenographer Gr.III

? | ReCLCPWD, Guwahati 21.
Copyto ;-

e Regional Secretary ,All India CPWD N.G.O. Association(EZ),CPWD, Kolkata 20,

for needful action at the earliest please. o
W VON L’y -
&an Chowdhury )
Stenographer Gr 111
[ann T S ‘\‘“V

Certifie’

B Advucaic



e

No.21(3)/ACCI/EI/2001/ ¢ 2.5
Govt. of India
Office of the Superintending Engineer
Assam Central Circle No.I
Central Public Works Department

Bamunimaidan ; Gowahati — 781 021

Dated | the 2% M,  Feb.’0l.
To

The Superintending Engineer,

Co-ordination Circle(EZ),

CPWD, 2" MSO Building,

Nizam Palace, 234/4 Acharya J.C’ Bose Road,
Kolkatta 20.

Subject:- Request for posting in Guwahati Electrical Division No.J,CPWD,
Guwahati 21 — Representation of Shit Tapan Chowdhury.

Kindly find enclosed herewith a self explanatory representation dt.12/02/2001 received
from Shri Tapan Chowdhury, Stenographer Gr 111 of this Circle for further needful action at your
end.

In this connection it is stated that on implementation of cadre restructure of stenographers
, only one Stenographer Gr.l has been allotted to this Circle vide your O.M. NO. 9/3/99-EC-1V
dt. 28/12/99 & Gr.1 Stenographer is not posted to this Circle inspite of various reminders .
However one Stenographer Gr Il has becn posted against Gr.1 Stenographer.

Now Shri Tapan Chowdhury has represented for his transfer to GEDLIn this regard the
following proposals are submitted.

) The post of Stenographer Gr.1l under EE(p) in the office of SE(P) (NEZ),Shillong may
be diverted to this Circle and Shri -Chowdhury may be accommodated against the
diverted post on promotion as Shri Chowdhury is the seniormost Gr.111 Stenographer in
NEZ.Alternatively, Shri Tapan Chowdhury , Stenographer may be promoted as Gr.11 and
posted to this Circle against the post of Gr.] Stenographer.

The above proposal may kindly be considered in view of heavy workload of this
Circle.In case , the above said proposals are not acceded to, his representation for transfer to

GEDI may be.considered favourably and a suitable substitute posted to this office in his place.
Enclo.: One representation.

( K.P. Abraham)

. . pe q‘(ﬂ Superintending Engineer
~opy to B

The *~ Chief Engincer(NEZ), CPWI?, Cleves’ Colony, Dhankheti, Shillong 3.for favour of

ipfofm@tion” This Circle is heawily loaded and volume of correspondence is also high. In addition there are

- c“‘ sl of EE(A) and EE(P\) under this Circle who also need services of Stenographer Gr.I1. In the abscnce

Stenographer,th vmrk of planning scction is being affected. As such one more Stenographer Gr.Il in

_..addiliando.one € 1 already allotted is required Accordingly it is requested that the post of Stenographer

Gr.IT allotted to. EE(P) in the office of SE(PYNEZ), Sbhillong may kindly be diverted to Assam Central

Circle No.I.

~Certified A; T,

zx Cany

. ™ AdV@Ca ie e e




3
No 21(3)/ALC-1/E n/zooz/.l?/lﬂbé /o
- -7 Government. of India. - -
o Ofﬂce ofthe Superintending Engineer
R . Assam Central Circle No-1

TN Central Public Works Department
R ;, S Bamhmmmdm ‘mv‘hﬂnal

Dated, Guwahan thew’August,ZOOZ

‘ chquest for posung in Guwahau Electrxcal Dmston-l, CPWD
S : _c“", ﬁn ncrcwnh a wpmn‘""cn i mspcct of - S‘m .fé"f;en ,
:Choudhm"y, Stcno )-:Gr».-I[I anached this office with request for- his posting in GED-I,
CPWD;. Juwahnn-Zl ~which s self explanatory for favourablc sympathencally

ati ,"'yourcndplwse R 4

uest of Shri - Tapan Choudhury needs sympathcuc consxdcranon&and |
*lns posting to GED-L. However, ofie stenographer Grade-] may kmdly
si oﬁioc on pnonty basxs as th\. oﬁJoc is cxpcncncmg a lof" of

-  Exccutive E r(Admn)

V. »\:4 |




Government of India

(}W

Central Public Works Department

No.2(14)/ACC-I/ EC/ D)4&

The Chief Engineer(NEZ),
CPWD,Cleave’s Colony,

Dhankheti,Shillong-793003

Dated.Guwahati the 4—=3-QS

Subject:- Grant of Honorarium in respect of Shri Tapan Chowdhury . Steno.Gd. 111

Shri Tapan Chowdhury,Steno.Grade-11 attached o this ofTice has
applied for grant of honorarium . His case of honorarium may be examined as under :-

1) This Circle is a heavily loaded Circle. In facl, a post ol Grade-
category is sanctioned forthis Circle. Instead, a Steno of Grade-11J
(i.e.Shri Tapan Chowdhury) has been performing the assigned dutics
of the calibet of a Grade-I since 3.10.2000.

) The incumb

nt has been performing the work so laboriously that a

special merit i3 required for undertaking such works beyond the

sphere of Grade-IIl Stenographer.

3) As and when required. services of Shri Chowdhury. Steno.Gd.HIis
readily available either beyond the office hours or on halidays.

Therefore, keeping in view of the above three factors and paying due
regard to the principles enunciated in I.R.T1, sccondly and justiliabiy o the fuic i i
46(b) and GOI's decisions thereunder. it is recommended that Shri “Tapan
Chowdhury,Steno.Grade-11 may be granted onorarium by the competent authority as

under:-

Honorarium of the year , Amount
2003-04 Rs.2500/-
2004-05 'Rs.2500/-

This is for your necessary action picase.

This issues with the approval of SE/ACC-I.

Certified . T 2 Thay
- e

Advacate

Fxccutive Fadineert Admm
Assam Cegltral Circle-|
CPWD.Guwahati-21.
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‘ Governuwent of India
Office of the Chief Engineer(NEZ)
‘ Central Public Woxks Department

- Shillong-03. . :
' R Dated, 20.4.2005

ORDER

Sanction of the CE(NEZ) cpwD, Shillong is~héreby,
conveyed for the grant of honorarium for B, 1500/= (Rupees -

- One thousand five hundred only) to Shri Tapan Chowdhury,

Steno Grade-III attached to ACC-I, CPWD, Guwahati for the
duties he performed as GradeeI Stenographer for the year

200405,

2, While sanctioning the above honorarium due regard
has been pald to principles enunciated in F.R.II.

RC Expenditure will be booked to salary head of person
- concerned. , .

(James Vanlalhlir)
Dy. Director of Admn,

Copy toi-
1. PAO(NEZ) cpwD, Shilleng.

_* SE/ACC-I, WD, Guwahati,

3. Shri Tapan Chowdhury, Stenographer Gr.III,

o
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. CENTRAL PUBLIC WORKS DIEP,
OFFKCE OF THE SUPERINTENDING ENG TION CIRCLE {ER).
1" MEO BUILDING, NIZAM PALACK, 17™ FLOOR234M A LC. BOSE ROAD, KOLKATA -20.
TEL: MX0) 2287-7486. FAX NO. (633) 281-31%0.

No. 21(603YSE(CYER/CDN-V12006/ T4, Dated: | ‘ 1o / noob '
' OFFICE, ORDER noFL oF 2086

The undermentioned Stenographer Gr 1l is hereby promoted to the post of Stenograpaer
Gr.dl in the scalo of Rs.5000-150-8000 from the date of actual assuming charges of higher post

until further orders.

{ SLNo. Nae Cotegory | Dawofbuth | Present Office ]
(N Shri Tapan UR 02.01.1961 ACC-l/Guwahati
1 Chowdbury

Consequently the fotlowing transter/posting of the following swaff are hereby ordered with
immediate effect in the interest of public service.

[ SINo. I Name From To I Remarks
' Shri/Smt. Vice-Shri/Smt.
TERE Shri Tapan Chowdbury ACC-1 /Guwahati ACC-l/ Ex. Vacancy
| Guwahati ]
Y Shri Proloy Kar Cowahat Cent. | Guwabati Cent. | Against Smt. Banani
| Divn/Guwahati Elect. Circle/ Chakraborty
P Guwahati
) Smt. Banani Guwahati Cemt. Guwahati Cem. | Against Shri Proloy Kar
Chakraborty Elect. Ciscle/ Divn /Guwahati
, Guwahati
4. Shn Shyamal Kr. Laskar AAWD/Guwahati ACC-V Ex. Vacarcy
Cruwshati

The promoted officials will have to intimate his accepance/refusal 10 the above said
PHUIROLIOW/ pOSIing within 7 days for station at Kolksa and 15 days at out swations. The g
controlling officer is roquested 10 obtain written acoeptance/refusal from the concerned and | ’
forward the same to this office withm the specified pexiod as sbave. No conditional acceptance
shall be entertained.

In case of no mtimation of scocptance/refusal as above, the promotion is liable to be
cancelied without muking any further referouce. It may akso be noted that in cass of refusal/non-
recenpt of thetr acceprance in fime, they will be devarred from promotion for 4 period of one year
or till vacancy arise whichever & latec.

Controlling officer is also requested W ensure that in casc any vigilance/disciplinary case i
pending/contemptatod against muy of the above said officials being given promotion, benefit of
p.mmm“ugm 0 sch olficials and the fact should be oommunicated to this
office for further action.

-
\7\‘\\7""’(’  The official, who accept the promotion/posting uncoaditionally and are also clear from

Jﬁilmooang)emabove. mybc_mﬁcvedhmcdiaﬂyvihodwaimfmhi‘ 'mnc\/
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17.11.2006

To

(1) The Director General of Works
CPWD, Nirman Bhawan,
New Delhi 110 011.

(2) The Addl. Director General(ER)
CPWD,Nizam Palace,
Kolkata 700 020.

(3) The Superintending Engineer
Co-ordination Circle(ER)
CPWD, 17" Floor , 2" MSO Bldg.,
Nizam Palace, 234/4 A.J.C. Bose Road,
Kolkata 700 020.

( Through proper channel - submitted in quaduplicate)

Subject :- Request for fixing of Seniority as Stenographer Grade 11 and according
Promotion to the post of Stenographer Grade 1.

Sir,

I have been promoted as Stenographer Grade II and have been posted with
Assam Central Circle No.Il, Guwahati.

[ have availed promotion and have joined Assam Central Circle No.1l.

In this regard 1 invite your Kkind attention to the various promotion orders
which were issued by the oftice of SE(Ceord)ER in the past and my inability then to
accept them on account of his failure to post me at Guwahati. The details are as

hereunder :-
SI. No. SE(Co-ord) office order No. Reference to my
representation.

I. 21(7)/Co-ord/Steno/439 dt.  27.3.95 | My letter dt. 10.4.95

( Annexurc ‘A’) ( Annexure ‘B’)
2 21(7)/Co-ord/Steno/96/Cal/729 dt. | My letter dt.2010.97
16/30.9.97 ( Annexure ‘C) ( Annexure ‘D’)

9(56)/Steno/SEC/ER/Cal2000/378 dt. | My letter dt. 25.1.2000
28.4.2000. (Annexure ‘F).. dt.
: 20.4.2000 (Annexure ‘G")
written before issuance of
your order dt.28.4.2000
and  letter  dt.1.5.2000
(Annexure ‘H’).

(V9]

(Annexure ‘E’)

4. 21(603) SEO/ER/CDN-VI/2006/746 I have availed the
dt.17.10.2006. promotion now.
(Annexure ‘I’)
Contd....p/2
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It may therefore be seen that 1 qualified to become Stenographer Grade I on
27.3.95 but could not avail it because [ was never posted to Guwahati for which |
requested SE(Co-ord)ER office on all occasions to -consider my candidature
sympathetically for allowing me to continue at Guwahati so that I could take care of
my ailing parents and dependent young sisters but his office did not accede to my
request. As a result. I have lost my seniority by 11 years.

To substantiate my agony I cite the reference of Shri Praloy Kar and Shri S.K.
Laskar who too were promoted alongwith me for the first time on 27.3.95, second
time on 30.9.97 and third time on 28.4.2000.

Whereas though I was senior I had first claim on the vacancies at Guwahati
yet 1 was transferred to Tezpur and they were retained then at  Guwahati thereby
making them senior to me by almost six years. As if this was not sufficient Smt.
Banani Chakraborty was also promoted as Stenographer Grade Il and was posted at
Guwahati without according promotion and posting to me at Guwahati. )

It is. therefore. this prejudice action against me which has kept me away from
my cherished promotion so far and in turn has rendered me junior to my juniors. They
were allowed similar benefit that has been afforded to me now earlier than me even
though thev are junior to me as Stenographer Gr.II1.

L.therefore. do not understand as to for _what fault of mine 1 _have been made
to pay this price bv loss of mv senioritv as Stenographer Grade 1.

Not only Co-ordination unit failed to discharge judicious duty by denying my
bonafide rights before awarding the same to my juniors, it made me to work on post
of higher responsibility all through these years . From 27.3.95 to 2.10.2000 though 1
was posted as Stenographer Grade 11l at Assam Aviation Works Division. I was
compelled to work against the sanctioned post of Stenographer Grade 11 .Even though
my junior Shri S.K. Laskar joined as Stenographer Grade Il at Assam Aviation
Works Division, I was forced to continue there without any change in my duties( my
duties remained same as they were before joining of Shri S.K. Laskar — my junior as
Stenographer Grade I but made senior as Stenographer Grade 11 ) for almost five
months after joining of Stenographer Grade II at Assam Aviation Works Division.

The prejudice action did not stop here. | was transferred from Assam Aviation
Works Division to Assam Central Circle No.l as Stenographer Grade 11l where the
sanction post was that of Stenographer Grade I (Annexure ‘J’). As a dedicated
worker, devoted to my duties, being responsible and obedient, 1 bore these painful
injuries from 3.10.2000 to 18.10.2006 i.e. for almost 6 years. As I discharged duties
of Stenographer Grade I with best of my ability even though they were much higher
to my assigned duties of Stenographer Grade I. | very humbly requested Co-

20.6.2002 ( enclosed as Annexure ‘L") to post me to GED | as Stenographer Grade
111 where vacancy existed then but the unit did not heed to my request and continued

Contd....p/3
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to exploit my services by assigning me jobs of higher category than what 1 was
entitled to perform and kept the post of my entitled category. within the same office
complex and at the same station but in different office, vacant. I am enclosing copies
of the corresponcence substantiating my statement that | worked as Stenographer
Grade I at Assam Central Circle No.I ( Annexure M to O). | am not enclosing all
correspondences to avoid making this document bulky. _

This wiséom of Co-ordination unit is therefore bevond my comprehension.
The Unit did _not zost me on promotion at Guwahati_and allowed the same benefit to
my juniors on one hand and yet exploited me at the same station by assiening
responsibility of higher category on the other hand.

It may therefore be seen that Co-ordination Unit had played mischief and
have jeopardized my career and the unit is therefore duty bound to restore it also.

I, therefore. request you to accord me seniority as Stenographer Gr. 1l before
my immediate juniors i.e. Shri Praloy Kar and Shri S..K. Laskar. It may please be
noted that if I do not receive any intimation regarding restoration of my seniority
within 15 days I shall be compelled to strike at the doors of Hon’ble CAT, Guwahati

bench for necessary relief and justice. " ((@
Enclo.:- Annexure ‘A’ to ‘O’. /(,\'Awor\}l /
( Tapan Chowdhury)
Steno/ACC-1I/CPWD
Guwabhati 3.

Advance copy alongwith enclosures to by Speed Post :-
I. The Director General of Works,CPWD, Nirman Bhawan. New Delhi 110 011.
2. The Addl. Director General (ER),CPWD,Nizam Palace, 2344 A.J.C. Bose Road.
Kolkata 20.
. The Superintending Engincer, Co-ordination Circle(ER).CPWD, 17" Floor, 2"
MSO Building. Nizam Palace, 234/4 A.J.C. Bose Road. Kolkata 700 020.

_C 'LQ"" h \”T\ ‘Mc:/

( Tapan Chowdhury)
Steno/ACC-1I/CPWD

(0%



CENTRAL PUBLIC WORKS DEPARTMENT
OFFICE OF THE SUPERINTENDING ENGINEER,COORDINATION CIRCLE (ER),
2" MSO BUILDING, NIZAM PALACE, 17™ FLOOR, 234/4 A.J.C. BOSE ROAD, KOLKATA - 20.
TEL: (033) 2287-7416. FAX NO. (033) 2281-3183.

{ GOVERNMENT OF INDIA

03)/SEXC)/ER/CDN-V1/2006/ % 5 7‘ Date: 2, /7 54

Shri Tapan Chowdhury,

Stenographer Gr.1l,

Through the EE(P &A),

ACC-11,CPWD, Guwahati. ¢

Sub: Request for fixing of Seniority as Stenographer Grade II &
according promotion to the post of Sténographer Gr.I. ‘

With reference to your representation dated 17.11.20086, it is to state that the postmg R
orders issued on promotion vide this office letter nos. (a) 21(7)/Coord/Steno/439 dt;27.3.95, -
(b) 21(7)/Coord./Steno/96/Cal/729 dt. 16/30.9.97 & (c) 9(56)/ Steno/-SE(C)/ ER/Cal/.’ L
2000/378 dt. 28.4.2000 , respectively were according to the availability of vacancies and
departmental requirement The Promotions were to be accepted unconditionally by you, but -
you failed to do so’ within stipulated time. Hence your promotion order was automatically
forfeited for One year from the date of issue of the respective orders.

Now, you have been offered promotion vide this office no. ‘21(603)/ SE(C)/ ER/
CDN-VI/ 2006/746 dt. 17.10.2006 and the posting had been made as per avallabrhty &, :
departmental requirement as on date of promotion. ‘

Hence, the Promotion Order issued now is in order and your claim for retrospectrve L
seniority has no merits and your seniority in Grade II shall be counted from the date of issue '
of order i.e. 17.10.2006, since you have accepted your promot' ' o
17.10.2006.

Capy to:

I. The Section Officer, Directorate General of Works, CPWD, Nirman Bhavan, New Delhrwrt his ]etter .
no. F.No.05/81/2006-EC-1V(SC)dt. 4.12.2006.

2. The Executive Engineer(P & A), Assam Central Circle [I, CPWD, Guwahati w. rt hIS letter no.
8(2)/ACC- ll/2006 07/E-11/1888 dt. 20.11.2006.

SUPERINTENDING ENGINEER(COORD.)ER_, P R

)
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL ([
 GUWAHATI BENCH GUWAHATI
OA NO. 18/2007
SHRI TAPAN CHOUDHURY

’.\

-VERSUS-
UNION OF INDIA & OTHERS
......RESPONDENTS

WRITTEN STATEMENT SUBMITTED BY
THE RESPONDENTS .

1) That the respondents have received copy of the OA and have gone through the
same¢ and understood the contentions made thereof. Save and except, the
statements, which are not specifically admitted herein below, rests may be treated
a3 total denial The statements, which are not borne on records, are also denied
and the applicant is put to the strictest proof thereof,

2) That the present Original Application is hit by principle of Waiver, Estoppels and
Acquiescence, hence liable to be dismissed.

3) That the ‘present Original Application is barred by limitation hence hiable to be
dismissed. ~, '

4) That with regard to the statement made in paragraph 1 of the OA, the respondents
beg to submit that Shri Tapan Chowdhury, was appointed and posted to AAWD at
Guwahati as Steno O.G. and Joined there on 17.5.1983. He was offered promotion
as Steno Gr. Il on 27.3;&%@313, Coordinator Circle (ER), CPWD, Kolkata’s
Office Order No. 21(7y/Coord. /Steno/439 with the posting at SCC, Silchar, but
Shri Tapan Chowdhury did not accept the promotion. However, he was again
offered promotion as Steno Gr. I vide SE, Coordination Circle (ER), CPWD,
Kolkata’s Office Order No. 21(7)/Coord./Steno/96/729 dated 16/30.09.1997, with
the posting at CBCC, Coochbehar and he refused the promotion again. Again,
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3)

6)

)

2

Shri Tapan Chowdhury was offered promotion in Steno Gr. I vide SE,
Coordination Circle (ER), CPWD, Kolkata’s Office Order 9(56)/Steno/SE(C).
/ER/Cal/2000/378 dated 28.4.2004 with the posting at TCD, Tezpur for the 3%
time but he refused to accept the same promotion order. Posting on promotion is
decided based upon the available vacancies and priorities of the Department. He
had been offered promotion as Steno Gr. I vide SE, Coord (ER), Kolkata’s Office
order No. 75 of 2006, issued vide letter No. 21(603)/SE(CYER/CDN-VI/2006/746
dated 17.10.2006 with the posting at ACC-II, Guwahati and he finally accepted
the offer of promotion in ACC-IL, Guwahati on 18.10.2006 as Steno Gr. I This
time he could be offered the promotion at Guwahati itself, as it was
administratively feasible without affecting the interest of his peers.

That with regard to the statement made in paragraph 2, 3, 4.1 and .4 of the OA,
the respondents beg to offer no comment.

That with regard to the statement made in paragraphs 4.3, 4.4 and 4.5 of the OA,
the respondents while denying the contentions made therein beg to submit that
transfer-posting is decided by the competent authority to take care of the
Government interest primarily. Shri Chowdhury was promoted and posted to
Silchar. In this connection it will not be out of place to mention here that as per
the Terms & Conditions of the Offer of Appointment, every employee is iable to
be transferred anywhere in India and outside where CPWD has an organization.
Hence the Transfer-Posting at Silchar is justified. As per his own statement, the
applicant Shri Chowdhury did not accept the Silchar posting on promotion due to
his personal problems.

That with regard to the statement made in paragraph 4.6 of the OA, the
respondents while denying the contentions made therein beg to submit that it is
not matter of right to claim any particular post. Moreover, as per the provisions
contained in CPWD Manual Vol. I, where need arises to fill up a post outside a
popular station the transfer should be made on the basis of longest continuous stay
of individuals in all grades, the longest stayee being transferred first, similarly in




, 3
bringing person on transfer from an unpopular to popular station, the same rule
will apply. In the instant case the following is the position of stay at Guwahati:

Name Posted in Guwahati Remarks

From To .
1. Shri Tapan Chowdhury 17.5.83 .  Tilldate  Longest Stayee at
Guwahati
2. Shri ProloyKar = 27.6.84 Till date
3. Shri S.K. Laskar - 17.12.84 Till date
Since the applicant Shri Chowdhury was the longest stayee, he was
transferred out from Guwahati. ‘

From the above it is evident that the contentions of the Paragraph are baseless
and denied. '

!

!

8) That with regard to the statement made in paragraph 4.7 of the OA, the
respondents while denying the contentions made therein beg to submit that the
Stenographer O.G./Gr. I is normally posted with the Executive Engincer Rank
officers and the below this rank no officer is entitled for Stenographer. The
sanctioned Strength of Steno Gr. II Grande IIl is an internal arrangement of the
Department. The post of Steno at AAWD was upgraded as Steno Gr, I from
28.12.99. The applicant attached to Executive Engineer, Assam Aviation Works
Division, CPWD, Guwahati and continued as Steno. Gr. IIl. Hence no question of
higher responsibilities was involved.

9) That with regard to the statement made in paragraphs 4.8, 4.9 and 4.10 of the OA,
the respondents beg 1o submit that the applicant joined ACC-1, CPWD, Guwahati
on 3.10.2003 on transfer from AAWD, Guwahati. The applicant was posted to
Guwahati in a different office, as he was unwilling to go out even on promotion.
However, he was given honorarium (Annexure L, I and III).

10) That with regard to the statement made in paragraph 4.11 of the AO, the
respondents beg to submit that the applicant was offered promotion as Steno Gr.

~
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1 vide SE, Coord(ER), Kolkata’s Office order No. 75 of 2006, issued vide letter

No. 21(603)/SE( CYER/CDN-VY/2006/746 dated 17.10.2006 (Annexure-IV) and
he accepted the promotion and joined in ACC-, CPWD, Guwahati on
18.10.2006 and his seniority in Gr. II shall be counted from the date of issue of
order i.e. 17.10.2006. On eartier occasions, i.c. in the years 1995, 1997 and 2000
the Government had offered the promotion in the Grade of Steno Gr. I but he did
not accepted the same. Thus it is a fault on his part, not the fault of the
Government. Hence, question of restoring seniority since 1995 does not arise at
all.

11)That with regard to the statement made in paragraph 4.12 of the OA, the
respondents while denying the contentions made therein beg to submit that it is
the responsibility of every employee to give the best to the department and the
applicant is not the exceptional one.

12) That with regard to the statement made in paragraph 4.13 of the OA, the
respondents beg to submit that all the administrative justice was observed.

13) That with regard to the statement made in paragraph 4.14 and 4.15 of the OA, the
respondents beg to offer no comment. '

~

14) That with regard to the statement made in paragraph 5.1 to 5.8 of the AO, the
respondents while denying the contentions made therein beg to rely and refer
upon the statement made above.

15) That with regard to the statement made in paragraph 6 and 7 of the OA, the
_respondents beg to offer no comment. -

16)That with regard to the statement made in paragraph 8.) of the OA, the

respondents beg to submit that the order dated 21.12.2006 has been passed taking
into consideration the rules guiding the field of Administrative Law. The order

A
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dated 21.12.2006 has not been passed in violation of any law, Statutory Rules or

guidelines hence same is not liable to set aside and quashed.

17) That with regard to the statement made in paragraph 8.ii), 8.iii) and 8.iv) of the
OA, the respondents while denying the contentions made therein beg to submit
that the since the applicant did not accept the promotion in the Year 1995 and in
the subsequent years, he cannot claim seniority of Steno Gr. II from 1995. The
appﬁcantdidnotacceptﬁxepromoﬁonhenceheisestoppedﬁ‘omdm’mingﬂle
seniority from 1995. The department in no way can be held responsible for the
action of the applicant.

ls)mm'mgmdmmestatemeMMeh\pmgmph9ofﬁ\eOA,thempondenm
begmsubmitthattheappﬁeamisestoppedﬁ'ommﬂingsuchpmyer. Since the
applicant did not accept the promotion order in the year 1995, he cannot claim the
seniority from that date. If the interim relief as sought by the applicant is granted,
ﬂxecareerpmspectsofh‘uoﬂncrcoﬂeaglwswhohavesincorelyobeyedﬂw
&msfer/posﬁngmdemhpastwﬂbejeopardizbd.hseekhgﬂﬁsparﬁculnmﬁcﬁ
the motive of the applicant is malicious in his attempt to hinder the routine
promotion-transfer-posting cycle of the department, which in turn will harm the
career prospects of his fellow colleagues.

19) That in view of the submissions made above it is respectfully prayed the Hon’ble
Tribunal may not pleased to interfere with the order-dated 21.12.2006 as the same
has been passed in conformity with the law guiding the field of promotion. The
Hon’ble Tribunal may be pleased to dismiss the OA with cost.



--
VERIFICATION
1. GHeDRA e vareR  MTAL ., aged
about .47 years at present working  as
o Apeintestap. By Qj’“‘c'\g)&k/wollcﬁ
, >

eeerereeees ,who is one of the respondents and taking steps in this case, being
duly authorized and competent to sign this verification for all respondetns,

do hereby solemnly affirm and state that the statement made in paragraph

KJQ/,'%/R/ , L9 are true
to my knowledge and belief those made in paragraph

bW L 4s Lo, 58 A b8 being matter of records, are

true to my information derived there from and the rest are my humble
submission before this Humble Tribunal. I have not suppressed any material

fact.

. .
And T sign this verification this --{"----th day of APRIL 2007 at —L"HP A~

. A/’-r}:,\la"\.oy

Superintending Engineer,

DEPONENTCopordinaiisn Circle {(EZ)

C.P. W.D.. :z:m Palace,

234/4, A. ]. C. Bosz Road
Kolkata-700020



